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[Shri Hajarnavis] 

Orders under section 43 of the Copy-
right Act, 1957: -

(i) The International Copyright 
(First Amendment) Order, 
1965, published in Notifica-
tion No. S.O. 240 dated the 
13th January, 1965. 

(ii) The International Copyright 
(Second Amendment) Order, 
1965, published in Notification 
No. S.O. 241 dated the 13th 
January, 1965. 

LPlaced in Library, see No. LT-3925/ 
6!>]. 

DISPLACED PERSONS (COMPENSAl'ION 

12.59i hrs. 

DEMANDS FOR GRANTS (RAIL-
WAYS), 1965-66 

Mr. Speaker: Further discussion and 
voting on the Demands for Grants in 
respect of the Budget (Railways) for 
1965-66. 

Shri Heda (Nizamabad): I was just 
making the short point that Hydera-
bad being the capital of the largest 
State in the South, and also being the 
fifth largest city in the country, should 
be better connected, well connected, 
with the capital of the country, t'hat 
is Delhi, and other important cities 
with which Hyderabad has got traffic, 
namely Bombay and Madras. 

AND REHABILITATION) THIRD AMEND- 13 hrs. 
MENT RULES 

The Minister ot Rebabllltatlon <Shri 
Tyagl): Sir, on be!half of Dr. M. M. 
Das I beg to lay on the Table a copy 
of the Displaced Persons (Compensa-
tion and Rehabilitation) Third Amend-
ment Rules, 1964, published in Noti 
fication No. G.S-.R. 1679 dated tlie 8th 
November, 1964, under sub-section (3) 
of section 40 of the Displaced Persons 
(Compensation and Rehabilitation) 
Act. 1954. 

[Placed in Library, see No. LT-3953/ 
85). 

12.59 bn. 

COMMITI'EE ON PRIVATE MEM-
BER'S BILLS AND RESOLUTIONS 

Jt'IFTY-EIGHT REPORT 

Sbri Krtshnamoortb.J Kao (Shi-
moga) : I beg to present the Fifty-
eighth Report of the Committee on 
Private Members' Bills and Resolu-
tions. 

[MR. DEPUTY-SPEAKER in the Chair I 

But somehow or other it has been 
neglected, Sir, I was just saying 
that this .negligence is a legacy 
of the past due to the Nizam 
regime's attitude which is still 
being continued. If you jusf look at 
the timings, you will find that one can 
reach Bombay in 23 to 2.6 boW'll 
from Delhi. One can reach Cal-
cutta in about 26 hours from 
Delhi and the distance does not vary 
much. But, if one has to go to Hyde-
rabad, it takes a long time. It takes 
36 long hours and it involves two 
nights' journey. In fact, the distance 
between Hyderabad and Delhi is less 
than 1,500 kilometres; and, therefore, 
at the speed of 50 kilometres per hour, 
which is not a very high speed, it 
should not be difficult to cover the dis-
tance from Delhi to Hyderabad in 
about 30 hours. If 30 hours' journey 
is made it is easy for a Member to 
travel a'nd spend one night only and 
be there in the early hours of the 
next day morning or in the evening 
and spend the second night at home. 
This would be a great convenience. 
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The hon. Railway Minister was all 
eloquence when he referred to ameni-
ties. He said: "Any suggestion re-
garding amenities brought before me 
would be very much welcome." In 
spite of this, I am not su.g.gesting a 
new train because my experience is 
very sad. 'A new train between Bom-
bay and Hyderabad was started, name-
ly, Secunderabad-Bombay Express, 
and What was the result? Earlier, 
from Hyderabad we were able to reach 
Bombay in 16 hours. After the com-
ing in of the new train, namely, the 
Secunderabad-Bombay Express, we 
started reaching in 18 hours; and what 
is more, earlier, when they were con-
nected with the Madras Express, we 
were generally, ninety-five per cent, 
reaching Bombay in time. Today, the 
Sezundera.bad-Bombay Express is 
generally delayed. That delay is 
from one to two hours, generally. 
Therefore, 18 hours have become 20 
hours. I am not suggesting a new 
train. Further, I' would like to can-
cel this new train, namely, Secundera. 
bad-Bombay Express. We reach Bom-
bay at 2-30 p.m. Just imagine, Sir, 
when you reach V.T. at 2-30 p.m. you 
you would like to go home and take 
bath before you attend to work. Whe-
ther you travel to Delhi, Madras or 
Bombay, you have to spend or waste 
the whole day. 

Therefore, I am not suggesting a 
new train. I would urge upon the 
hon. Railway Minister to see that the 
Secunderabad-Bombay Express be 
cancelled and he may connect Hydera-
bad passenger to Madras Express as 
was the prior arrangement so that 
persons may reach Bombay before 
noon. If thev reach Bombay before 
noon, they will be able to work at 
least for half a day. 

Sir, what I suggest is that if you 
are thin!ting of linking Hyderabad 
with Madras and Delhi, there is a need 
fGr slight clhange in the present ar-
rangement. According to the present 
arrangement the best train is the 
Southern Express. If the Southern 
Express is well-connected with Hyde-

rabad, the same train that comes from 
Hyderabad to Kazipet will take the 
Hyderabad passengers to Madras. The 
passengers travelling by the train will 
be able to reach Madras very early. 
What I propose is that these two 
trains, namely the Soutr.ern Express 
and Kazipet-Secunderabad Express, 
should be so arranged that the passen-
gers to Hyderabad reach Hyderabad 
before the second night and have sleep 
at home. The persons who want to 
travel from Hyderabad to Madras 
could come by that train and they are 
connected with the Southern Expressi 
and they could reach Madras in the 
morning. Today, they have to go by 
the Grand Trunk Express. They 11ave 
got to spend another day. When the 
passenger has to travel from Hydera-
bad, either to Madras or to Bombay 
or to Delhi, he has to spend one full 
day. There is a Joss of a day and this 
loss could be easily saved. I would 
request Shri Patil who is in love with 
the city of Hederabad and who likes 
the atmosphere of Hydera.bad which 
is a sangam, a meeting pla-:e of the 
north and the south, to look into this 
matter. I am certain that he will not 
deny his facility to Hyderabad. Let 
him once travel from Bombay to 
Hyderabad or still better, from Hyde-
rabad to Bombay and he will expe-
rience the whole thing. I have been 
frequently travelling between Hydera_ 
bad and Bombay and now I have come 
to the conclusion that if you want to· 
save a day, you may better travel bY 
plane. 

Having made this point, Sir, I would 
like to refer to two small points. 
One is this. I welcome the 
announcement made by Shri Patil that 
he would like to have competition in 
the matter of catering. He said that 
he would like the public sector and 
the private sec:-tor catering arrange-
ments to go on simultaneously. But 
how shall we have that competition?· 
That can be arranged onlv by allow-
ing public sector catering in train and 
private sector catering in the stations. 
Take the case of the Grand-Trunk 
Express. While we are in the train, 
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1 he catering is in the hands of the 
Central Railway. The bigger stations 
or> the way like Bhopal, !tarsi or Nag-
pW', where we take our breakfust or 
lunch may be given to the private 
sector caterer so that the passengers 
will have a choice between having 
brc111kfast from the railways or from 
the private sector caterer at Bhopal 
or Itarsi. But this is not done and 
the result is that there is no dhoice 
here. \Vnat is the use of having 
competition between public sector and 
private sector catering in different 
railways? That competition will be 
no competition at all. You will not be 
able to COll)pare them. Therefore, if 
you want to compare, you will have to 
allow certain private sector catering 
ut the same place and give the pas-
senger a good choice between the two. 

Another thing, Sir, is this. Some of 
the passengers who go to Hyderabad 
and Madras ure from the south ancl 
they are generally accustomed to South 
Indian ta.Ste; but at the same. time, the 
same catering arrangement which can 
cater to South Indian taste mav not 
be able to eater to oth~r tastes. 
·Therefore, if private . sector catering 
is allowed at Bhopal. Itarsi and Nag-
·pur, one can have different tastes and 
this problem could be solved. 

The next point is this. Shri Patil 
was enthusiastic in paying tributes to 
Public Service Commission in the 
Railways and also to the RailWRY 
Board. I am not lagging behind in 
paying my tribute, but I would like 
humbly to suggest to him that when 
they make a choice in the personnel 
of the Public Service Commission in 
the Railways. they should see the re-
putation of the members. There are 
some members who have no reputa-
tion at nil. They are members now. 
Hundreds and thousands of complaints 
are there. There are some members 
about whom it is said that no appoint-
ment is made unless you approach 
them and in spite of that, we 
see, Minlscr after i rMinister is 
-giving them extension. One has to 

see the general reputation about 
the person to be appointed to 
such a high body, but nobody 
bothers about it. You do not 
bother over the genera1 impression 
created. Thereby a vicious atmos-
phere is created and a wrong sycholo-
gy persists. I would urge upon Shri 
Patil, who has got great access and 
who enjoys a wide company, to find 
out the reputation Of the members 
concerned and take steps in this re-
gard. In this connection Sir I want 
to refer to the late Shri' Rafl Ahmed 
Kid wai. Whenever he wanted to 
know the reputation of any of his offi-
cers or a congressman, he had wide 
contacts and he knew whom to contact 
to find out that reputation. From 
certain persons he will find out the 
worth and the merit of the person in-
volved, but here, we go by the files. 
and files are often manoeuvred, and 
manoeuvred files dtl not give the cor-
rect picture about the merit of a per-
son. Therefore, I hope Shri Patil 
who moves with the people and know~ 
their mind, would better take coun-
sel in appointing the personnel in the 
Public Service Commission in the 
Railways. Shri Patil is not like other 
Ministers sitting in ivory towers to 
whom people come only to extract 
something. Therefore they only 
prai~e the Minister. They say those 
things. The Minister feels that what-
ever he does is correct. Shri Patil is 
not a person of that type. Let me at 
least expect this from such a person 
while he is in the Railway Ministry, 
because, it was only just -a chance 
that he was given this portfolio and I 
fear that he might }le given some other 
portfolio. I hope that while he U. in 
the Ministry of Railways, he will 
certainly ex.amine and see that the 
p<'rsonneJ in the Public Service Com-
mis~ion of the Railways is properly 
appointed on the basis of merit and 
reputation. 

With these words I support the De-
mands. 

Shri U. M. Trevedi (Mandsaur): 
Yesterday my train was running late 
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and I could not move the cut motions. 
I now want to move certain cut 
motions of which I have given notice. 

Mr. Deputy-Speaker: Yes. 

Sbri U. M. Trivedi: I beg to move: 

(i) "That the demand under the 
head Railwa.y Board be reduced to 
Re. l" 

{Non-provision of administrative tri-
bunal to decide complaints by and 
a.gainst railway employees of class 
III and JV. (1)] 

(ii) "That the demand under the 
head Railway Board be reduced 
to Rs. 100" 

{Futility C1f keeping 12 Joint Directors 
and the question of abolition of their 
posts. (2)] 

(iii) "That the demand under 
the head Railway Board be reduc-
ed by Rs. 100" 

[Working of the Vigilance Director-
ate. (3)] 

(iv) "That the demand under 
the head Miscellaneous Expendi-
ture be reduced to Re. 1" 

[Non-provision for a traffic survey of 
line between Ahmedabad and Kota 
<B.G.) connecting Lunavada, Ban-
swara, Pratapgarh Neemuch Ben-
gur, Mandalgarh. 1(45)] ' 

(v) "That the demand under 
the head Payments to worked 
lines and others be reduced by 
Rs. 100" 

{Need to take over Ahmedpur-Katwa, 
Burdwan-Katwa and Futwah Jslam-
pur Light Railway. ( 46)] 

(vi) "That the demand UQder 
the head Payments to worked 
lines and others be reduced by 
Rs. 100" 

{Need to take over various port trust 
railways hitherto wcwked by 
Bombay Pcwt Trust Calcutta Port 
Trust and Madras P;,,,.t Trust. (47)] 

2387 (Ai) LSD-5. 

(vii) "That the demand under 
the head Ordinary Working Ex-
penses-Administrati"'l be reduced 
by Rs. 100" 

[Method of recruitment of Class Ill 
staff. ( 48)] 

(viii) "That the demand under 
the head Ordinary Workini Ex-
penses-Adminitration be redu.ced 
to Re. l" 

[Discrimination against commercial 
employees of Western Railway in 
matters of supply of uniforms, ac-
commodation and night duty allow-
ance. (146)]. 

(ix) "That the demand under 
the head Ordinary Workinl Ex-
penses-Administration be reduced 
by Rs. 100" 

[Salary and allowances of commercial 
employees of this Department. 
(148)]. 

(x) ''That the demand, under 
the head Ordinary Workin1 Ex-
penses-Operating Staff be reduc-
ed to Re. l" 

[Need to grant e.:rtra dearness allo'ID-
cince given to the workers of the 
Transport Department to th.e com-
mercial workers also. ( 151)] 

(xi) "That the demand under 
the head Ordinary Working Ex-
penses-Operating Staff be reduced 
by Rs. 10,00,000" 

[Need to minitmiBe payments 
the head thefts and claims. 

under 
(152)) 

(xii) 'That the demand under 
the head Ordinary Working Ex-
penses-Labour Welfare be reduc-
ed to Re. l" 

[System for investigation into allega-
tions against the wcwkers. (153)) 

(xiii) "That the demand under 
the head Ordinary Workini Ex-
penses-Labour Welfare be reduc-
ed to Re. l" 

[Need to reduce wcwking hours for 
the commertial worker1. (154)] 
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[Shri U. M. Trivedi] 
(xiv) "That the demand under 

the head Ordinary Working Ex-
penses-Labour Welfare be reduc-
ed by Rs. fOO" 

[Need to give more medical facilities 
to commercial workers. (155)] 

(xv) "That the demand under 
the head Ordinary Working Ex-
penses-Labour Welfare be reduc-
ed by Rs. 100" 

[Need to prot•ide such facilities to 
commercial workers as have been 
given to others. (156)) 

(xvi) "That the demand under 
the head Ordinary Working Ex-
penses-Labour Welfare be reduc-
ed by Rs. 100" 

[Matters regarding health, welfare 
activities and education for railway-
men. (157)] 

Shrt N. R, Laskar (Karimganj): 
Yesterday, we heard the most interest-
ing speech of the hon. Minister. But 
all the time I was hoping that he 
would say something about the north 
eastern part of our country, about 
what steps h(• is going to take to deve-
lop a well-knit rail system there. As 
we all know, this Eastern Frontier 
assumed new importance now. Very 
recently, in 1962, the Chinese attack-
ed that border. Besides that part of 
the country touches so many other 
international borders. Manipur 
touches Burma; Tripura is touching 
Pakistan, and Assam and NEF A are 
touching China. If the nation is to 
survive it has to develop a well-knit 
system of communication more spe-
cially rail communication to protect 
and safeguard that border area. The 
recent thinking of the Government, I 
believe, is to develop a BG line upto 
Bongaigaon. What is the meaning of 
extending it upto Bongaigaon? It 
should be extended upto Gauhati. To 
be precise, it will involve only 96 
more miles and the expenditure will 
be about 10-12 crores. When we 

compare this meagre amount to the 
security it will give to our national 
borders, this amount of Rs. 10-1% 
crores is nothing. Everybody is anti-
cipating and also convinced that it 
would ultimately have to go upto 
Gauhati. 

~ ffi1' ~ lfi9~ ( ~) : 
1fu ~ ~ "'1 ~ ~ I ~.\J« ~ 
W~ ~~~I 

Mr. Deputy-Speaker: The Bell is 
being rung- now there is quorum. 

Sbri N. R. Laskar: Even the Eas-
tern Zonal Council came to the same 
conclusion :md referred it to a sub 
committee. Something should be done 
about it and a firm decision should be 
taken so that during the Fourth Plan 
we could take it up to Gauhati. 

I will now take up the case of Tri-
pura. Tripura's capital is Agartala 
and Tripura is on our border with 
Pakistan. It is said Tripura is now 
connected by rail with the rest of 
India. But true story is, only 7 miles 
inside Tripura is connected and one 
has to travel about 120-150 miles 
more by road to reach Agartala. Very 
often in this House, we heard of firing 
in the border by the Pakistanis. If 
something happens and the road con-
nection is cut off, what will be the re-
sult? What will be the fate of the 
people of that· area. It is imperative 
that as an alternative route, there 
should be a railway line from Dhar-
monagar to Agartala, capital of Tri-
pura State. If it is not possible to 
undertake it immediately at least a 
survey should be done so that in 
times of emergency, the rail can be 
laid and the connection could be use-
ful. 

There is also a similar question 
about Manipur. There are two rail-
heads in my own home district, 
Cachar. It will not be very difficult. 
to serve that part from Silchar itself. 
At least a survey should be undet -
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taken immediately, if a railway line 
could not be laid just now. 

iqj llfi1f .. ~ ~T~ ~ 
~. ~it'w ~~ ~ 

' I 
Mr. Deputy-Sjeaker: The Bell is 

rung-now there is quorum. Within 
ten minutes, quorum has been chal-
lenged twice. The minimum number 
of members to make up the quorum 
must sit in the House. Otherwise, I 
will have to adjourn the House. We 
should not become a laughing stock. 

1Shri N. R. Laskar: As I was say-
ing Sir, Manipur, Tripura and Mizo 
district and all these neighbouring 
areas are generally consumin&' areas 
and for most of the daily require-
ments have to depend on outside sup-
plies, it has tu get its requirements 
from Calcutta. The only hill section 
line from Lumding to Badarpur is 
unable to carry mllre loads on fillis 
line. The Assam Government had 
been saying and suggesting that 
the Central Government should sur-
vey another route from Gauhati to 
Barapani in J. & K. Hills and from 
there upto Silchar. I dO not know whe-
ther this suggestion had been examin-
ed by the Ministry but I would request 
this to be done in the national inter-
est. 

Mr. Deputy~Speaker: The b1Jn. 
Member's time is up. 

Shri N. R. I.askar: I will sa~· a 
few words about the runnin&' of trains 
in these areas. Recently a long dis-
tance new train had been introduced 
in the N.F. Railway but this was 
mainly done for the use of the mili-
tary personnels. Last year also in my 
budget spPech to the Railways, I de-
manded that a janta express be intro-
duced in the N.F. Railway from 
Barauni to Dibrugarh. I do not know 
why it has not been done. I feel that 
this is the only zone where till now 
no janta train had been introduced. 
It should be done immediately. 

There is then the question of speed 
in this zone. Even mail trains like 
the Assam Mail run at a speed of 
twenty miles per hour. It should be 
increased to at least 30 to 35 miles 
an hour so that people could move 
speedily. 

Then again I have been emphasis-
ing about the running time of the 
train between Si!char and Karim-
ganj, a distance of only 32 miles for 
which three hours are taken-an ave-
rage of IO miles per hour. I was in-
formed that after relaying of new 
heavy lines the speed would be in-
creased. Now that the relaying has 
been done, I would legitimately re-
quest and demand .from the Railway 
Ministry that the speed should be in-
creased and that this distance should 
be covered within two hours. 

Sir, in my constituency there is a 
line between Katakhal and Lalaghat, 
which is still owned by a foreign pri-
vate company named McLeod and Co. 
When I approached the Ministry of 
Railways with the request that this 
line should be taken over by them, I 
was told that they would not in public 
interest take over this line. But I 
would like to emphasise that in public 
interest this line should be taken 
over by the Railways. It is nobody's 
property now;1 it is nobody's child and 
none is taking care of it. Even basic 
amenities like supply of drinking 
water is not provided. There is no 
lighting and there are no sheds over 
any platform in any station on this 
line. These things should be looked 
into and something should be done so 
that the people .can get the necessary 
basic amenities in this neglected sec-
tion. 

Sir, at present, dining car is avail-
able only from and upto Gauhati in 
Assam Mail. This facility should be 
extended upto Lumding. if not upto 
Dibrugarh. There is this genuine re-
quest and the dining car should be 
extended upto Lumding at least. Then, 
on the Hill i;ection line, from Lumdlng 
to Badarpur, a distance of 100 miles, 
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at least in the day train a dining car 
should be attached because no food 
is available throughout the route as it 
is all a jungle area and hill track. 

Lastly, I would like to emphasise 
that the eastern part of our country 
is vital in the interest of our nation 
and something should be done posi-
tively to spread out the railway sys-
tem in the far-flung areas. All these 
areas should be connected by railways. 

Shri Khadllkar (Khed): Mr. De-
puty Speaker, Sir, I rise to point out 
certain things and see whether my 
appeal would have some effect on the 
Ministers concerned. 

Fortunately, this Ministry is head-
ed by a man of great vigour . 

Shrl Shinkre (Marmagoa): Verbal 
vigour! 

Shri Khadllkar: Wherever lie ap-
proaches, the lassitude or lethargy 
disappears. He is assisted by a col-
league who formerly organised with 
the help of certain other members 
Bhimsena Manda! in this House. I 
don't think it was only for exhibiting 
physical strength, but there was be-
hind it the question of mental vigour 
as well.· With this combination, I 
expect that, whatever suigestions are 
made on the floor of this House, they 
will not only be taken seriously but 
something will be done to implement 
them also. 

First of all, I don't look at the Rail-
way system from a regional Ol' local 
angle because I consider that the rail-
way system has to play the integrat-
ing role also in this country. It is 
playing an effective role in the uni-
fication of this country. That aspect 
should not be lost sight of whenever 
and wherever you consider the .cpn-
struction of a railway line. In the 
backward areas and also in areas 
which have no other means of com-
munication, the people genuinely feel 
that if they are connected with a rail-

way line they would be assured of 
certain modern amenities and they 
would also be satisfied with the pro-
gress we are making in the country. 
So the demands for construction of 
new lines are made from this angle. 

There is another question to which 
I would like to refer. In the olden 
days, when Britishers planned the 
railway lines, it was more from a com-
mercial angle. Most of the railway 
lines were usually far away from the 
cities which were .centres of culture, 
commerce and education. Those 
were neglected. You can find in many 
places road-side stations with the namt' 
of particular towns. That sort of 
things happened in the olden days. 
More of this thing took place in the 
western part of this country. I may 
in this connection mention Satara. I 
would like to point out that Satara 
was a seat once upon a time of 
Maratta Kings. They tried to save the 
country and gave a challenge with an 
all-India approa-:h. If they had a 
narrow approach of just consolidating 
a principality in the western part of 
this country, they would have surviv-
ed for a longer period. But they had 
a broad vision of India and they sac-
rificed themselves for that vision of 
unified India. They wanted to estab-
lish a unified India and therefore the:r 
came to the north. That aspect mU1t 
be kept in mind when we take up 
this part of the cowitry. After the 
Britishers came they were discrimi-
nating in every walk of life and par-
ticularly Satara city, which was kept 
away from the main line, though again 
and aiain demands were made. Once 
upon a time it was the seat of Maratta 
Government-Maratta Confederacy. It 
was a seat of learning and a seat of 
CDmmer.ce. Unfortunately it was not 
connected by a railway line. This dis-
crimination was practised vindictively 
by the Britishers. This thing has to 
be corrected. The Minister is not here, 
but his worthy colleague is sitting 
here. I am sure he will not allow thi!! 
type of discrimination to continue and 
provide opportunity for this area. 
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Fortunately, now a broad-gauge line 
between Poona and Miraj is being laid 
and it is a very small question of 
diversion to bring Satara on the rail 
line, without much expenditure and 
without bringing any sort of inconve-
nien~e to the existing stations. There-
fore, my humble submission. to the 
Railway Ministcy--is, they should 
take this opportunity and the 
MintSter in his reply should make 
an announcement about this. It 
will have an immediate psy-
chologi-::al impact in that part of the 
country and therefore I am pleading 
for this. Mr. Cooper, a Parsi indw-
trialist of this area, who was a resi-
dent of Satara, had to move away 12 
miles because of this. He ·was not 
able 1o start any industry in Satara. 
You must realise these diffl.etlltles. 
You cannot look at the Railways as 
mere meami of communication. You 
must look at it as lines of social integ-
ration in this country and they pene;. 
trate into areas which have so far 
been· neglectP.d. While you have taken 
up the work of converting the metre-
gauge line from Poona to Miraj into 
a broad-gauge line, my point is Satara 
should be linked on that line. It 
should also be further extended to 
Kolhapur Bnd further downwards so 
that Mysore is connected. There is 
no good link between Mysore and 
western part of the country-between 
Mysore State and Bombay. Though 
the States have been formed on lin-
guistic basis, the linguistic division 
does not divide the ~ommerciat !Ind 
other trade routes. This aspect mui:t 
be kept in mind. If this is done, then 
Mysore and other parts of Maharash-
tra would be linked with the main 
centre, the metropolitan centre of 
trade and industry in the western part 
of the country, I mean Bombay. 

There is another question which 
should be considered in all serious-
ness-What is the need tor this new 
zone to be carved out of the central 
and southern railways. I have gone 
into this question scientiftcally. I 
don't want to look at it from any 

narrow angle and I hope the Ministry 
also would not look at it from a nar-
row angle. I hope the Ministry will 
not give away to any political consi-
derations. We are in an emergency 
and during this emergency you are 
dislocating the work in certain parts 
of the country by organising or carv-
ing out a new zone. You are spend-
ing Rs.· 2 crores. Is it worth-while'/ 
The present divisional arrangements 
are satisfactory and the efficiency is 
not at all coming down. I am told 
that the Efficiency Bureau has not 
carriea out any investigation before 
you took the aecision. That must also 
be borne "in mind while carving out 
a new zone with the headquarters at 
Secunderabad. · At this juncture, I 
would plead again that if anything 
had to be done to satisfy the language 
aspirations of the people, that bas 
been done namely, the States' Reor-
ganisation 'Act had been pas&ed. The 
States have been reorganised. But 
are you going to tolerate any reorga-
nisation of zones -or divisions Ot the 
railways on a certain political pres-
sure or a linguistic pressure at the 
b~kground? I wish that both the 
Ministers in charge of the railways 
who are shouldering this responsibl· · 
lity would strongly resist this tempta-
tion and re-examine this case, and 
with the minimum dislocation, at 
minimum expense,-if it could not be 
avoided-It should be carved out. But 
it should be re-examined· from the 
angle of efficiency, from the angle of 
dislocation, and from the angle of 
investment of Rs. 2 crores durini this 
period of emergency when we ar<' 
short of funds, wherf we are taxing 
the poor travellers of this country. 
Therefore, my plea pgain is on these 
points. The Railway Minfster should 
say something: he has said something, 
but it is vague. He must give an as· 
surance that from the efficiency point · 
of view, it will be re-examined and 
that nothing will be done hurriedly 
under political pressure or lingulsttc 
pressure. I am afraid both the oost 
and telegraph organisation and the 
railway organisat10n · will degenerate 
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if the area is to be divided on a State-
wise or a linguistic basis which, I 
feel, is the motive behind it: I am not 
sure about it. I am just making a 
plea and therefore the Railway Minis-
ter should bear this aspect in mind. 

One more word and I have done. 
While we were working in the San-
thanam Committee, it was suggested 
that there should be a separate vigi· 
lance organisation for the railway~. 
Yesterday, the Railway Minister said 
that they have a special Member for 
this purpose; it is good. But after go-
ing through the Kripalani Committee's· 
report and from our day-to-day expe-
rience, we feel that this security orga-
nisation, this vigilance organisation, 
needs to be strengthened at all levels. 
There is a good deal of pilferage. Mal-
practices are still ·prevailing. That is 
our common experience. Therefore, 
the adding of one member at the top, 
an additional member of the Railway 
Board, adding a member to that steel 
frame, is not enough: because the 
Railway Board in this country has re-
mained a steel-frame; the Ministers 
have come and gone, but it is the steel-
frame consisting of the officers that 
really rules this railway empire. I 
wish that the Railway Minister, with 
his Bheem strength, at least tries to 
penetrate into that steel-frame so that 
it will respond to the common man's 
feeling, his requirement, bis needs and 
thus reftect his wishes and do the 
things that are required. 

Mr. Deputy-Speaker: The hon. 
Member's time is up, 

Sbrl Kbadllkar: Regarding the 
catering system, it is good that the 
department has started the catering 
system. My experience, and that of 
most of the Members, is that the rail-
way catering system, as it is today, is 
far from satisfactory. We now stand 
for the public sector and feel that all 
these things should not be exploited 
by others. It is granted. But there 

is no sense of any competition and 
there is no eagerness to improve 
things. That is our experience. Some 
way must be found out at strategic 
stations where competition will be felt 
by the railway catering service so that 
they will improve their service the 
quality of food that they serve ' and 
other small things that are .called for. 
Therefore, I feel that the catering 
system needs a new approach altoge-
ther. With these few words, I close. 

Sbrl Prlya Gupta (K.atihar): Sil', I 
rise to speak on my cut motions. Be-
fore I start, I would again emphasise 
that the havoc or the disaster at 
Dhanushkodi and Rameswaram on. the 
Southern Railway could have been 
avoided had the Divisional Headquar-
ters correctly taken measures, when 
they were timely informed and warn-
ed about this by the staft' to take 
action. Unfortunately, when I de-
manded of the Railway Minister re-
peatedly for a judicial inquiry on this 
accident, the Railway Minister, Shri 
S. K. Patil, said-I am quoting-

"I am not yielding. The hon. 
Member should not form the habit 
of popping up like a jack in the 
box every now and then." 

But let me say this: I shall be only 
happy if the Railway Minister, Shri 
Patil, does not accrue the habit of a 
sly fox to avoid the main question 
tactfully by makin1 such remarks 
against me. I still demand that there 
should be a judicial inquiry, He hu 
just twisted the whole issue and put 
it in a different way and he did not 
want io yield. In all matters, the 
reply of the Railway Minister wu 
like that: always surpassin1 with his 
oratory and always talking big, high-
sounding words, just like the madari'1 
dugdugi, and avoiding the main things 
which we were pointing out for the 
last 15 hours or so in this forum here. 

When we talk about any expendi-
ture, they point out the need for eco-
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nomy, They have got no money, they 
say; but may I ask one thin1:? How is 
it that a blessed swimming pool and 
a blessed badminton court have been 
built at Delhi on the Chelmsford Road, 
demolishing the Class IV staff quar-
ters? How has it been done? The 
General Manager cannot sanction. 
more than about Rs. 5,000 at a time. 
The estimate was Rs. 6,40,000. With-
-Out anybody's permission, the work 
was allowed to continue and nearly 
Rs. 9 lakhs had been spent. For that 
work sanction has now been asked 

. from 'the Railway Board by the autho-
rity, that is, by the Northern Railway. 
I am sorry to point out that while 
:funds during the emergency are not 
available for instance, for white-
washing 'the M.Ps' quarters-which 
work was stopped-I dO not know how 
the Northern Railway could allow this 
work to continue. Again, where is 
this money from, the money which 
has been spent on this work? It is 
from the Staff Amenities Fund: a fund 
from which the money could have 
been spent for the TB patients, .for the 
schools and for the school-fees of 
garib mazdoors. You may say that .a 
swimming pool is required at Delhi; 
but then there are swimming pools in 
New Delhi, which can be used for 
international games and so on. The 
railway does not require a separate 
swimming pool for itself. 

Then there is the question of pre-
venting corruption. In this connec-
tion, I would request the Railway 
Ministry to revise the IRCA rules In 
respect of the gazetted officers of the 
commercial department of the rail-
ways deciding the cases to give pecu-
niary advantages to the merchants and 
causing loss to the railway administra-
tion and having discriminatory pow-
ers in regard to waiver of (i) demur-
rage and (ii) wharfage. This revision 
should be done by prescribing the spe· 
cific cardinal factors which ehould be 
taken Into consideration, while deal-
ing with such cases, as well as the 
percentage of the remission to be 
given on different types of cases to 

be laid down. I beg to submit that 
there are two types of things: under-
weight and over-weight system or 
classification of the goods. There are 
very many cases pending. There i.S 
one case in Faridabad station, where. 
in the name of mechanical goods, 
many electrical goods which have got 
a greater rate of freight, are allowed 
to be passed under a wrong descrip-
tion of the goods. Some high officer:; 
of the Central Railway are interested 
in the case and they would not allow 
the case to be finalised. Even when 
the Vigilance Inspector submitted his 
findings, the Railway officers will not 
allow it to be finalised. That is the 
reason why the vigilance organisation 
should be absolutely under a full-
fledged officer of the status of a mem-
ber at the top level, and that officer 
along with the lower rungs at the 
bottom, must not be under the thumb 
of the railway executive officers but 
should be under the Home Ministry 
who will take up such things, But 
my hon. friend the Railway Minister, 
Shri Patil, says that it should be under 
the Railway Administration to work 
as an internal organisation which 
should check corruption. I say that 
this internal organisation, instead of 
preventing corruption and finding out 
ways and means as to how corruption 
is to be prevented, would only shield 
the officers and camouflage them. The 
amount allotted for the working ex-
penses of the institutes and rest houses 
is so less that you cannot have insti-
tutes in new places like New Gauhat!., 
Rangapara North, Maida Town and so 
many other places here new colonies 
are coming up due to the construction 
of railways. 

About education, the primary school.I 
have been cumulatively shrunk and 
the number of schools opened is not 
.commensurate with the requirementJ. 
This should be done. 

The Minister referred to uniforms. 
May I say that winter uniforms are 
supplied in summer and the summer 
uniforma are supplied in winter. If 
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the date of supply has expired even 
by 2 or 3 days, the uniform is denied 
for the season. Sometimes the uni-
form is very tight or very lose and 
the employees have to spend more 
money on it to make it into the cor-
re-:::t size. While revising the scale of 
uniforms, a number of categories who 
were previously eligible for it have 
been curtailed. No standard or speci-
fication has been laid down as to how 
the uniform should be allotted. 

Regarding winter allowance, when 
the Railway Board was · approached, 
they said that the West Bengal Gov- · 
ernment should be referred to for 
this. The West Bengal Government in 
their Gazette Extraordinary havf' 
categorically said that the ·employee~ 
working in the entire Darjeeling-
Himalayan sectioti upto Sukna but 
excluding Sukna railway station are 
eligible ·for winter allowance. Still, 
the railway administration are not 
implementing it. · The:9' are no giving 
the wlriter ·allowance beyond the alti- · · 
tude prescribed by the Railway Board 
by . which they are e1imiriatlng mal'y 
stations. This should be conaidMed. 

Shed clerks working in loco sheds, 
IOWs, PW,b. and Power Ho~s.e Estllb-
lishments have to work i::on'tinuously 
for io to 12 hours though they are 
scheduled to work only for 6 hours, · 
as a matter of course. They are min-
isterial staff 11rid so the_y should. work 
only for 6 hours· like. other ministe-
rial staff in the district offices. Com-
mercial clerks a·re also over-worked. 
Either they 8hould be compensated for 
this extra work or their workin& hours 
should be restricted to 6 hours like -
other ministerial staff. 

In the DME's office suppose there 
are 100 clerks doing 6 hours duty and 
suppose in all the loco sheds under 
the DME there are 250 workers ros-
tered .for performing 8 hours duty. 
The railway administration says that 
these shed clerks can be interchanged 
on transfer with the clerks of the 

DME's office periodi-:::ally to mininuse 
their Hardship. But looking to the 
figures of clerks in the sheds of DME's. 
office, it will take 10 years for all th~ 
shed C'lerks to get chance of trans.fer 
in the DME's office. So, some pecu-
niary compensation should be paid to 
them for this extra work beyond the 
norrnlil 6 hours duty. These people 
are not allowed to avail of the Gazet-
ted holidays to which others are eli-
gible, because they cannot be spared. 
So, some compensation should be 
given for the holidays which are deni-
ed to them. Running statf and other 
line staff also are not getting the holi-
days and they also should be. given. 
some compensation. 

I now come to the Bonus Commis-
sion. The Railway Minister during 
his speech rightly said that it is a 
.-:::ommetcial · organisation. I do not 
understand bow the Bonus Commis-
sion's recommendations are not being 
implemented in reepect of the rail-
waymen who are industrial workers.. 

Coming to incentive bonus, when 
incentive bonus was going to be first 
introduced in the railways, from the 
All Indill Railwaymen's Federation, we 
asked the Railway Bdard whether 
they meant rationalisation or decrt>as-
ing the strength of the staff. They 
said,· "no; this ls just to give some 
incentive to produce more." After the 
incentive bonus has been implement-
ed, the strength of workshop staff has 
come down from more than 1 lakh to 
99,000. In the course of five years, It 
will come down to 65,000 if the for-
mula of staff strength is calculated la 
the job analysis at the rate of the 
output of the worker under the incen-
tive scheme. About the rate of tl1e 
incentive bonus, it must be revised. 
The second CPC scales of pay have 
been implemented and the worksnop 
staff are getting at authorised scale!f 
of pay. But the rate of incentive_ 
bonus is still calculated at the pres-
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cribed scales. 
less. 

So, they are getting 

The Lilua workshop people have 
protested against the unwarrantect 
and unilateral decision of the railway 
administration increasing the working 
hours hy half an hour and they have 
been penalised for break in service. 
The officers, subordinates and some 
chosen workers of the .same .establisn-
ment who left the Lilua work site at 
the same time as the11e workers d1a 
when the hooter below, were not 
penalised. This break in service is 
illegal. Similarly the break in service 
in the .case of shroffs of S.E. Railway 
on some other plea is absolutely un~ 
warranted and illegal. I want that 
the railway administration should re- ' 
view these cases and this unwarrant-
ed provocation should not be allowect 
to continue. The extra half an hour 
should ·be either· withdrawn or com~ 
pensated monetarily, · 

Sba:I P. C. Bar~, <Coodl-Behar): 
Sir, I thank you far• giving me an 
opportunity to speak on this occasion. 
It is my maiden speeaQ. I rise to 
supp~rt. the demimds for srapts ,(or .the .. 
railways. I was impressed by the 
speech of the hon. Railway Minister 
yesterday, particularly when he gave 
us the· assurance that he would look 
after the interests of the schedulecf 
castes· and scheduled tribes people in 
his department. 

Generally the scheduled castes and 
seoheduled tribes candidates pass the 
written examination, but it is diftkult 
for them to come out successful in. ·the . 
viva voce examination. I would re-
quest the recruiting authorities to con-
sider their cases· sympathetically. 

The circulars. issued by the railway 
department from time to time about 
promotion and permanency of sche-
duled castes and scheduled tribe11 are 
generally unknown to them. In thla 
situation, they fail to avail them-
selves Qf the opportunity. So, there . 
should ~ better arrangement for the 
publicity of such circulars, 

lift',~ ·~ ~ : lt\r ~ 
ltil5""fl I ~ij~ ~~I 

Mr. Deputy~Speaker: The bell is. 
beina rung-Now there is quorum .. 
He may continue. 

Sb.ti, P. C. Bar.mall; There is 11· 
metre gauge line from Malbazar to 
Charabandha, which is in my consti-
tuency. Jalpaiguri, Cooch-Behar anli 
Goalpara districts .are fronl.ier di:.;-
tric'ts.. From the dQifence point or: .. 
view, I suggest the metre ,gauge line· 
should be extended from Jalpaiguri 
to Goalpara district throuah Cooch-
Behar and Tufanganj districts. The 
people of ttiese. three districts are 
cultivators. Most of them are 
tobacco gr~wers. They contribute a· 
big portion af revenue to the Cen-
tral Government. It is necessary to· 
provide them with better communica-
tion. Be(:4lu~ transport cost is too 
high for them to bear. For want of 
Railway Communication it is not pos-
sible for them to transport their 
tobacco anct other agricultural produce 
from int~rior .Plllces. I hope .the Mini&· 
ter will look jntq this .matter. It is 
not possible for them to transport 
thelr tobaa:o and other produce due to· 
want of railway commuQica.tions. 

Arrangements have recently been· 
made 1or provision of sleeping berths . 
in second'-clasi; conu>~tment, in res-
pect of a few trains. I suggest that 
this :facility 1hould be extended ana . 
second-:class sleep.i,ng berths 1h01.1ld be 
provided jn all other trains. 

In this . connection, I woud like to 
point out that the ladder provided in 
ftrst-claSs compartments are seldom 
found. Withou,t thi1 the passengers, 
especially aged persons, find it very 
difficult to climb up or go down. I 
suggest that from the very start of the 
train it should be seen that all tflese 
provisions are there. 

Lastly, I want to draw the attention 
of the hon. Min~ter to one thin,&. . 
About eight. months back I wrote a 
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letter to the General Manager, N.F. 
Railway regarding the stoppage of 
205 and 208 Down and Up trains ar 
Vataguri Station in the Alipur-Gital-
dah Section. But no action has been 
taken. I would like the hon. Min13-
ter to take immediate action in this 
matter for providing better communi-
cation to the public. 
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'1'f ll!fo llf'To f"~ (~) : 
it~~~ ~~~I 

Shrl L. N. Bbanja Deo (Keonjhar): 
Mr. Deputy-Speaker, Sir, I was first 
hesitating whether I should congratu-
late the hon. Minister on his perfor-
mance in the railways on two counts, 
the double dose which he has 'iven 
to the users of railways in the shape 
ot increase in freights and ·fares. On 
second thoughts I decided that I 
should congratulate him at iea~.t tor 
removing the stigma that was attach-
ed to his name that he is a rightist 
and is a protagonist of the private 
sector. That disillusion has been 
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J'cmoved by his double dose, especially 
l>y rus dose in the shape of enhanced 
freight. 

. While h~ has been so generous to us 
Jn mcreasmg the fares and freights, 
l cannot understand why he is 10 
niggardly in supplying us statistics 
,1.~aging the performance of the rail-
ways over a period o! years. The 
~tatistical appendix and charts whic!l 
used to form part of the reports of 
Indian railways have altogther dis-
uppeared, making it impossible for 
Members to delve into cobweb o! the 
working of the Indian railways, ns 
was the prl\ctice before. The statis-
tics and charts, which were used tu 
be supplied to Members in 1960 and 
1961 in detail, they have now dwindl-
ed to a small size. I cannot under-
lliand how a Member of Parliament 
can perform his duty properly if lie 
bas not at his disposal statistics about 
the performance of the raiiwa:vs over 
a period of years, say frpm 1938-39 
1odate. In the past we used to be 
'-'U.pplied with a copy of the report 
about the performance of the Indian 
Railways along with the annual re-
port. I find that now only 800 copies 
of that report has been printed. and 
it is marked "foc oftlcial use only". As 
there are 700 Members Of PBrliament, 
it is not possible to suppl~ every mem-
ber with a copy. I hope the hon. 
Minister will look into it. 

'My hon. friend, Shri K.hadilkar, who 
sppke a little while ago, referred to 
Q:ae breaking of the railway zones. I 
will not weary the House by giving de-
tails of the metreage of the diffe;f'tmt 
zimes. J am gl!ld ttie hon. Railway 
Minister js J>resent here. Now a new 
2.0ne is going to be created called the 
South-Central zone. At the time when 
the zonal system was introduced, the 
then Railway Minister, who is the pre-
11ent Prime Minister, said that the divi-
i;ional system was being introduced as 
it will lead to greater e~ci'ency. So, 
the district system was done away 
with. If I he~rd the M,inister correct-
ly yesterday he is still thinking of bi-
2387 (ai JLSD-6. 

furcating the zones and probably an-
other zone is going to be created. How 
far will it add to the efficiency of the 
railways and how far is it justified? 
On the one hand, they are saying that 
their finances are dwindling and there 
is every need for economy; on the 
other hand, we are increasing the 
number of zones which will mean more 
of expenditure. 

The Railway Ministers in the past 
have always under-estimated the reve-
nues. I am sorry the new Railway 
Ministe1·, from whom we expected 
greater courage and forthrightness has 
disappointed us in this respect. When 
there are big resources at his com-
mand and when he has shown in the 
revised estimates a surplus Of about 
Rs. 12.5 crores, which now due to tbe 
hi1her import bills is likely to be 
reduced to Rs. 5 crores and odd, there 
is no nece111ity for enhancing the 
freight and fare rates. But I would 
say, yet the Railways are getting more 
traftlc and certainly more revenues at 
the existing rates and fares on the 
Minister's own mowing. He expects 
to close the cunent year, as I have 
stated before, with about Ra. 5 crores 
a.ad this iB after meeting all demands, 
like deprecia~ion, dividend to the Cen-
tral Bud.get and Railway Tax. 'Rte 
&allway MinWter has budgeted for 
Rs. 31 er.ores ol surplus and this has 
be.en reduced by items which inflated 
the eJCP.enditure side by the pay in-
rreaus and CIH'tain educational allow-
ance, that is meant for the at.aJr. In 
spite of a drop of 10 million tonne• in 
freight, he still expects a surplwi of 
Rs. 5 crore11. 

The extent of under-estimation ot 
revenue may thus be appreciated. I do 
not see the reason why this 1urplu• 
should not be distributed to tht> users 
and the taxpayers. After all, freight 
and rates pay larger dividend in a 
period of years. On the other hand, 
he suggests for a cushion to play with, 
like the Finance Minister is doin1 in 
the General Budget; but, unfortunate-
ly. when he take11 the case of the 
third clas~ passengers' travel there is 
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no cushion for him when he is to 
undertake the journey for 24 hours or 
s0 on a hard wooden seat. 

The Development Fund has created 
more surplus in Railway funds than 
any single item which, since its incep-
tion, has been used for various pur-
poses than originally meant for. It 
was mainly meant for financing ex-
penditure for railway users' amenities. 
labour welfare and railway projects 
which are necessary but unremunera-
tive according to their own admission 
uid.e Indian Railways, page 85. This 
ought to be merged with the Revenue 
Reserve Fund and benefit for the wor-
kers charged to revenue reserve or 
capital-at-charge according to good 
financial principles. The larger the 
volume of traffic. both in passengers 
and goods. the cheaper per unit should 
be the cost; therefore, the lower the 
freight and fare to be charged. This 
is ordinary economics. I will ask why 
this is not being practised in the do-
main of Railways which is the biggest 
public undertaking and about the cre-
dit-worthiness of which the hon. Min-
ister gave us a good and rosy picture 
yesterday. He also said that if the 
Railways float any loan, there is no 
dearth of subscription coming· forward 
towards its loans and that it sells like 
hot cakes. But probably the hon. 
Minister, while talking about this, for-
got that there are no separate loans 
ever raised for the Railways--not to 
my knowledge-since the · independ-
ence of our country. 

The Minister of Railways (Shri 
S. K. Patin: We get pl~nty of loans 
from foreign countries. 

Shri I •. N. Bhanja · Deo: Your are 
getting foreign loans. I understood the 
hon. Minister yesterday that he pro-
bably referred to loans raised in India. 

Shri S. K. Patil: Your understand-
ing was wrong. It was in reference 
to loans from outside. 

Shri L. N. Bhanja .Deo: Then I 
stand corrected. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Shri L. N. Bhanja Deo: Just before 
I close I would like to draw the atten-
tion of the House, through you, to 
what the Public Accounts Committee 
says about certain items of expendi-
ture, like the Development Fund. In 
the Audit RePort on page 8 it is stated 
that the expenditure for amenities for 
passengers which was meant to be 
catered from the Development Fund 
in the First Plan period was so over-
estimated that we could not spend it 
and had to refund about Rs. 167 lakhs; 
during the Second Plan period the re-
fund was Rs. 38 lakhs, in 1961-62 it 
was Rs. 34 lakhs, in 1962-63 it was 
Rs. 55 lnkhs and in 1966-64 it was 
Rs. 63 lakhs. That showf' how there 
is over-estimation and under-spend-
ing. 

. Similarly, the Public Accounts Com-
mittee in their latest report on page 
11 says:-

"Jn the case of Grant No. 14-
0pen Line Works---Revenue other 
than labour welfare the Commit-
tee were informed by Audit that 
savings occurred under the Grant 
for the past seven years as indi 7 • 

cated below:''. 

l will not take much time nf the House 
by rep·eating that. 

Finally, I would stress on the hon. 
Railway Minister one item which re-
lates to my State and about which he 
said that if there be resources, that 
line would be taken up; that is, the 
linking up of Paradip with the hin-
terland of Nayagarh from which ore 
is to be exported to Japan. We are al-
ready committed to it. If Paradip is 
to play its effective rolP in the eastern 
region in complement with Calcutta 
and Haldia with whom we have no 
competition and if it is ·to be done at 
an economic rate to cater for a selec-
tive competitive iron ore market, then 
if this ore is transported by road it 
will not at all pay because recently I 
have been to Daitari where iron ore is 
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being raised and from where ore is 
going to be exported. The express 
way is very nearly ready but from the 
economic point of view, according to 
the survey which was conducted by 
the Council of Appli'ed Economic Re-
search, by road transport we will not 
be able to fulfil our commitments and 
cater for the selective competitive ore 
market. 

The hon. Minister has stat'ed that he 
is also going to levy a freight rate on 
ores. In this connection I would like 
to remind him, through you, Sir, that 
we have lost our monopoly both in 
manganese and iron ore in the world 
market. We are no longer the sole 
monopolists and we have to supply 
this ore in a competitive market. Our 
manganese ore export is dwindling. 
Considering this factor, I hope, the 
ore which is meant for export will not 
be taxed. 

Shri T. Subramanyam (Bellary): 
Mr. Deputy-Speaker Sir, the Railway 
Minister yesterday ~ade a very. elo-
quent, enthusiastic, persuasive and 
earnest speech. It was also marked 
by a sense of pride which was justifi-
able. In view of the context that he 
was describing-the biggest national 
undertaking, assets increasing Rs. 3.000 
crores and yielding a gross annual in-
come of Rs. 630 crores, employing over 
12.75,000 people--and with the accele-
rated development that will be over-
taking the country in the agricultural 
sector as also in the industrial sector, 
there will be need for new railway 
lines to be laid in our country. I ·shall 
briefly refer to some of the very ur-
gent ones which have to be taken up. 

Bellary and Hospet area has got the 
most precious iron ore and it is esti-
mated that the reserves are of thE' 
order of nearly 2,000 million tonnes. 
In the coming years the export of iron 
ore from this area is sought to be in-
creased to 7 million tonnes. If thi~ 

target has to be reached, additional 
lines have to be Jaid. The Railway 
Ministry are now laying an additional 
broad gauge line from Guntakal to 
Hospet and that will cost about 

Rs. 649 lakhs. That will be completed 
by the end of the next year. I sug-
gest trl.at this line should be taken up 
to Hubli and from Hubli to Goa there 
should be a broad gauge line. 

In this context I wish also to say 
that Karwar should not be forgotten. 
Karwar has got the 9est natural har-
bour. 

14.30! hrs. 

[ SHRI SoNAVANE in the Chair I 

If we have to fully utilise the facili-
ties provided by this harbour, a rail-
way line should also be drawn from 
some point on the Poona-Hubli line to 
Karwar. And to maximise the export 
business and to see that the target of 
7 million tons of iron ore is exported 
through the various ports of India, I 
would also suggest a small link from 
Kottur to Harihar, and this line can 
be taken to Hasan-Mangalore some-
where near Mudbidri. Mangalore also 
can serve as a port for the export of 
iron ore 

The estimated eost of the Hasan-
Mangalore line is Rs. 23,72,90,000. So 
far, Rs. 71,80,000 is the amount spent. 
In the coming year, that is Hl65-66, a 
provision of Rs. 2,75,29,000 h11s ~en 
made. There Will still be a balanru of 
work to be done to the extent of about 
Rs. 20 crores. I suggest that this work 
should be expedited and compl~ted as 
early as possible. 

There is another small line, that is 
from Rayadrug to Chitaldrug. · After 
the reorganisation of States it has be-
come very necessary, the !lUl'Vt!y was 
completed several years back. That 
is also on!' of the lines strongly re-
commended by the State Governments, 
That should be taken up. 

Then, the Satyamangalam-Chama-
rajpet is an old line promised hy Shri 
N. Gopalaswami Ayyangar. That is 
long overdue. It is to be takoen up. 

On the Poona-Miraj line, conversion 
is taking place from metre gauge to 
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broad gauge. I suggest that this con-
version from metre gauge to broad 
gauge should be extended from Miraj 
to Hubli. 

I shall now say a word with regard 
to the new grouping of zones. It has 
been suggested that to have better 
operational facilities and for better 
efficiency the reorganisation of new 
zones is being taken up and a new 
zone called South Central Zone is 
taken up. But my fear is that it may 
not really serve operational ne-eds nor 
introduee greater efficiency. Shri 
Khadilkar was giving expression just 
now to some apprehensions felt in 
several quarters. The same apprehen-
sions are felt also in Mysore State. 
There is also the fact that the Effi-
eiency Bureau have not made a full 
survey in this matter. In these cir-
cumstanC'es I suggest that a rethink-
ing may be done with regard to this 
matter. Because, in a developing 
economy what happens is this. Take, 
for instance, Bellary. We will here-
after be in the Southern Zone. If the 
ports in Western India have to be uti-
lisf'd, tht' wagon facilities may not be 
so easily available. That is one fear 
expret1sed. 

There i11 another fear that the Nand-
yal-Guntakal 11ection will also go to a 
differetlt r.one. And between Nandyal 
and Guritakal several important tex-
tile and cement ind11atrie11 are coming 
up. Their fear is that if the operation-
al facilities, the wagon provision etc. 
are made from Ountakal headquarters 
the)' wilt be able to get ttlem quicker, 
prompter and more expedltlou1ly. Now 
they fear that the headquarters will 
be llt a very much longer distance. 

Now l shall refer to some amenities 
for the third-class passengers. It is 
heartening that all the coaches that 
are required are beini manufactured 
indigenously in the country. There-
fore we can afford to provide more 
fn<'ilities. The sleeping accommoda-
tion provided in the third-class coach-
eg Is bewming popular. And in 1963-
64 it has been extended to ftve pain of 
trians. I suggest that it may be ex-

tended to all trains going over long 
distances, particularly passing during 
nights, from 200 to 300 miles. That 
may be considered and adopted. And 
more electric fans may be fitted, to 
third-class compartments particularly. 

I will say a word with regard to 
staff quarters. The total Third Plan 
target was Rs. 42.50 crores. In 1961-
62 the provision was Rs. 8.34 crores; 
in 1962-63 Rs. 8.94 crores; in 1963-64 
Rs. 9.24 crores; and in 1965-66 17,500 
quarters are sought to be built. In 
hope that all this provision will be 
completely given effect to and imple-
mented particularly to serve low in-
come groups. 

1 have felt on several occasions, 
while travelling, two Or thr~ things. 
One is water supply. Summer is ap-
proaching. Therefore effective steps 
must he taken to see that water sup-
ply is provided in trains, particularly 
third-class compartments. I have 
seen several people in the third-class 
compartments complaining that water 
is not to be found in the tanks. I hope 
special attention will be paid to this; 
also about electricity. While the 
trains are in the yards, a thorou«h 
check-up should be made of the elec-
trical fittings so that during tlR!o jour-
ney no complaint is made. Several 
times we have travelled during nilhts 
without electricity or with very dim. 
lights. I hope that Railway Depart-
ment will pay !lpecial attention to all 
thelle matters. 

I will just refer to fair-price shops. 
I know that steps are beini taken to 
provide consumer co-operative socie-
ties. It is a good thing, and they are 
trying to increase them. The Railway 
Minister was saying yesterday that the 
FOOd Ministry was not copin1 with 
the problem of Jiving adequate sup-
plies and therefore more fair-price 
shops cou.ld not be oPened. I know 
that that is a very legitimate com-
plaint. But I feel that this is only a 
passing phase and that our food suppl7 
position will become better. In that 
case I suggest that the Railway De-
pert~nt should try to start and have 
as many fair-price shops as possible, 
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90 that the large staff of 12 Iakhs and. 
odd peopl~ can be more promptly and 
effectively supplied with the provi-
11ions. I hope that the Railway Minis-
ter will give thought to this matter 
and implement my suggestion. 

Sbri Ranga (Chittoor): Mr. Chair-
man, Sir, I am glad to say that we 
are all in favour of the remarks made 
by my hon. friend from my Group, 
Shri Himmatsinhji, and others regard-
ing the general position, the general 
economic and financial position of the 
Railways. 

This is the occasion when we have 
an opportunity of voicing some of our 
local grievances as well as needs and 
placing them before the Railway Min-
istry for detailed consideration. I 
would like to make one suggestion in 
this ~gard which I hope my hon. 
friend the Railway Minister will be 
able to implement without much diffi-
culty. And that is, so many of us take 
the trouble to make detailed sugges-
tions in regard to the n~d for opening 
new railway lines, providing facilities 
for the third-class passengers as well 
as the staff, and starting or ratheT 
opening different types of facilities for 
third-class passengers as well as other 
passengers. We do not know what 
happens to all those suggestions that 
we make. We naturally take it for 
granted that every one of. the sugges-
tions made here is very carefully scru-
tinised by the Railway Board and at-
tended to and some action is taken to 
the best of their capacity. I would like 
to suggest that, just as all these papers 
are submitted to us at the time of in-
troduction of the Railway Budget, a 
report also should be submitted giv-
ing us an idea as to the action that 
coroes to be taken in the course Of the 
year over every one of the suggestions 
made, so that Members would be able 
to see in advance before they come 
over here to the Rouse what sugges-
tioru: have been accepted, what other 
sugestions are being consideTed, and 
what sussesUons have had to be given 
up because fJ,f their impracticability or 
financial incompatlblllty. Moreover, 
this ts a commercial concern besides 

being a national concern. It has got 
to serve the people. That is why they 
have got the National Railway Users' 
Council as well as various other COWl-
cils. Therefore, it would stand to their 
credit if they are able to do this pub-
lic relations work by presenting a re-
port like that. 

Then, I agr.ee with my hon. friend 
Mr. Patil in the compliment that h..-
has paid to the Railway Board. I am 
also in favour Of not only the continu-
atio1' of the Railway Board but also 
the strengthening of it. Now that the 
responsibilities of the Railways arc 
increasing, I do not see any reason why 
the Railway Board should not be fur-
ther strengthened and also assisted by 
a large enough band of competent 
Directors. 

Now, in regard to the Railway Users' 
CoW1cils, I would like to make a sug-
gestion- I do not want to go IAto 
various details of. criticisms in reprd 
to tne1r earlier working-that polltl-
cal divisions need not be taken into 
consideration at all in choosing th! 
Members for these Railway U181'1l 
Councils at every level, from the .na-
tional level right down to the zona' 
~val. 

I was rattl'er ;i little tickled by th.: 
manner in which my hon. friend Kr 
Patil yesterday was trying to aiet ove1 
the continuous complaint in regard to 
overcrowding. It is there. It Is n.i 
good playing with the statistics anJ 
then simply say, "No no. It is not llO 
much t!lere." In certain parts there is 
always the c.vercrowding. There has 
been this overcrowding and it is get-
ting worse and worse also. Therefore, 
I would likl? the present incumbent.~ 
of this Ministl"y to efve thei'l' special 
attention to this particular matter anci 
try their best to reduce it u much as 
th<'y pr,ssibly can-I do not kDO'« 
whPther it is possible-but I would 
like them t'> consider the possibilit' 
Of adding one or two passenger car-
riages to some of the goods train.a 
whi<'h would be movin1 on these lille!I 
!lo that at certain times at least a par! 
af ov-ercrowdJn1 can be minimised. 
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In regard to catering also, I am on 

favour of the remarks made by my 
hon. friend Mr. Patil. Although I am 
in favour of competiti0n and private 
en~e1prise ar.d private entrepreneurs, 
so far as the Railway catering is con-
cerr.c.d, I think the present system ot 
having their own departmental cater-
ing is Lhe best. We have been asking 
for it for a long time and we have had 
it. What ought to be done is to try to 
imp1 ow the quality of th'e food and 
also the service offered to us. 

1 cannot c.;:ingratulate the Railways 
for any rail development 11t all. They 
haVL' failed to open half of as many 
new lines as are needed in this coWl-
try except ·,hat they were forced tri 
open some new lines in order to cater 
to the big projects that have been 
started by our Government. There 
has been no rail development at all in 
this re~pect. I would like the Gov-
ernment to consider that and then see 
whether they cannot allot at least on'e-
third of the total amount of money 
that they are having for Railway de-
Vl'lopnwnt in order to open up all 
those areas which need to be openec" 
up for the railway traffic. So many 
railwa) lines have been suggested. The 
lin~s that were suggested just now by 

. my hon. friend Mr. Subramanyam are 
very iMportant so far as Mysore State 
is concerned. I would like to reite-
rate the demands that we have made 
for some years in regard to some of 
the areas in Andhra also. The one is 
from Vizagapatnam lo Kothagudam 
via Bhadrachalam. I need not have to 
spare much time in recommending 
them. Why I am suggesting thes'e 
things iH because all these are very 
importnnt. The second is from Kazi-
pet via N agar j unasagar right upto 
On,&ole. The third one, which was 
suggested by my friend Mr. Himmat-
sinhji the other day, is Cumbum~ 
Cuddapah-Royrhoti-Madanpalli. All 
these things are already there on re-
cord. I would like the hon. Minister 
to see that the Railway Board pay 
some special attention to these sug-
gestions. Then, there is the great need 
for devt'loping the railway line from 

Dibrugarh right into NEFA, as far as 
it is possible-I do not know how far. 

Then, there is one general point. In 
earlier times, when the British were 
here, there were what are known a!t 
strategic lines and from general reve-
nues we used to make available cer-
tain funds. I do not know what finan-
cial arrangements my hon. friend Mr. 
Patil would like to have with the 
Financt• Ministry in regard to this. 
But nevertheless it is necessary to 
develop some of these strategic lines 
and Assam is very badly in need of 
it. As regards U.P. and Bihar also, 
one the Nepal front there is the need 
for railway development. In regard 
to Kashmir, well, my hon. friends 
know how much more would have to 
be done. Also on Jodhpur side in re-
gard to Pakistan frontier there.' is 
some need for it. I would' like some 
exploratory work to be carired on by 
the Ministry in consultation with the 
other Ministries and with the coope-
ration of the Finanr-e Ministry so that 
they would be able to place some pro-
posals before this House. 

Now I want to come down lo some 
very many small things. Take, for 
instance, the covered platforms. There 
is no uniform policy being followed 
at all. Every station needs a covered 
platform. But I would like to men-
tion only a few stations with which I 
am personally connected. There b my 
own place where I was born and 
where I carry On my own agricultural 
operations-all these 30 years. I have 
never voiced any of these local n~ds 
in the House in the hope that the Gov-
nnment of their own accord would 
try to attend to some of these things. 
They have not done so. I find it 
necessary to mention them. There is 
niy own place, Nidulorolu station. 
There is no proper covered platform 
at all and we need it on both the plat-
forms-not only Qn the main one but 
also on the second one. Similarly, 
there are a number of other places 
-:htch I will ment1011.. M7 hon: friend 
need not take them down because the 
Railway Board would be expected to 
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look into these. There is another place 
.called Chirala and there is Vijaya-
wada. They need covered platforms. 
Then. in my own constituen<'y 
Chittoor, there is a place Repalle and 
there is no covered platform. Then, 
there is Kuppam in Madanapalli. 

Then I come to the matter of line 
.crossinp. I have been pursuing this 
particular matter in regard to the sta-
tion known as Kuppam. For the past 
three years, ever sin~ I came back 
trom my constituency, I have not suc-
.ceedcd in that. There is a rule in the 
Railway Board that they cannot be 
~xpected to spend any money in open-
ing up any subways or on subways 
which are already there with the Rail-
ways but which need some repairs. 
And then approach roads are also to 
be constructed. The Railway Board 
is not competent to spend anything at 
:all. In the light of these accidents 
that are taking plare and the difficul-
ties that the Govi>rnment is experienc-
ing in constru('ting over-bridges or in 
appointing full-time JX'Ople to look 
after these line crossings. wherever 
they have these subways, I would like 
them to open them up for whatever 
traffic that can be allow('d convenien-
tly and safely to pass through those 
subways' and in regard to whatever 
small expenditure would have to be 
incurred in order to provide the ap-
pro'IC'h roads, the Railway Board 
should see to it that they would bear 
the expenses. There will bP. minimum 
possible expenses in the case of this 
partkular Kuppam station. When I 
first made the suggt•stion, the local 
General Manager was consulted and 
the Railway Board here was advised 
that they would havP to spend Rs. 2 
lakhs. When I pursued the matter fur-
ther with the Railway Minish.•r, he 
wa11 good enough to ask those people 
to be more sensible and provide rea-
.sonable proposals and they said i11 the 
end that if Rs. 26,000 were allowed to 
be spent, they would be able to open 
a subway at Kuppam. Then. what 
happened? From Rs. 2 lakhs the 
amount came down to Rs. 26,000. I 
want the Railway Board to pursue this 

kind of economical planning in regard 
to other proposals also. In regard to 
this particular case why should it not 
be possible for the railway9 to spend 
t.his sum of Rs 26,000 whkh is of no 
consequence at all so far as the rail-
ways are concerned whereas so far as 
the local panchayat board is concern-
ed, they will not be able to spare all 
this money? 

This place called Kuppam is on our 
way between Bangalore and Madras. 
One other difficulty there is this. The 
platform comes right up to the line-
crossing. The distance is only 40 to 50 
yards so much so that the passenger!! 
get down and find the line-crossing 
there; and vehiclar traffic cannot move 
either on the one side or on the other. 
No improvement has been made there 
till now ever sincP. the railway station 
was built and the platform was built. 
Even an ex-Chief .Tustice of the An-
dhra High Court who had gone there 
once found himself in gl"€at trouble at 
the line-crossing and then he made 
some suggestions to the Railway 
Board. But then somehow or other, 
I do not know what happenl•d; I think 
those proposals were sonK•how lost 
in this whole la byrinthim• urrange-
ment. I am making the smallest pos-
sible suggestion here which could be 
easily implem~nted. It is apparent 
that the Members of this House are 
reduced to the position of petitioners 
in order to ask for these small facili-
ties. But it is our duly to mention 
them and, therefore, I have mentioned 
these things. I hope that not only at 
this place but wherever there are such 
subways, th<• railways would be en-
abled to change the rules in order to 
help the local railway authorities to 
open the sub-ways, and in that way 
supplement the facility that the peo-
ple have got at these line-crossings. 

Mr. Chairman: May I know from 
the hon. Member whether he wants to 
exhaut all the 20 minutes availab1e to 
his party? 

Shrl Ranp: There will be one 
more Member from our party to speak. 
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Mr. Chairman: Then, the hon. Mem-
ber may please try to conclude. 

Shri Ranga: Then, we need these 
retiring rooms at the various places. 
They are requierd for two reasons. 
One is that there are no local railway 
hotels or other hotels. Secondly, at 
many of these places, there is plenty 
of pressure from the passengers, and 
these places happen to be small junc-
tion areas also. I, therefore, suggest 
that retiring rooms should be cons-
tructed at these places, such as Gudur, 
Chittoor, Tenali, Ongole, Pakala, 
Samalkot, Nidubrolu etc. in Andhra 
Pradesh. I hope that similar facllili-
tles would be provided also at the 
other stations where there are these 
small junction areas and there is pr~s
sure from the passengers. 

Lastly, I would mention the great 
place Tirupati. It is only 6 to 7 miles 
from Renigunta. Up to Reiligunta, my 
hon. friend Shli Santhanam was good 
enough in those days to extend the 
broad gauge train from Gudur. From 
Renigunta to Tirupati, the line has to 
be -extended. All these years, the peo-
ple have been asking for this because 
it is only a distance of about 6 miles. 
I can assure my hon. friends that Lord 
Venkateswara wlto presides over Tiru-
pati will certainly bless our railways 
and S'ee that there would be less and 
less of accidents over the whole of 
Inliia if only they would do this Uttle 
bit Of a favour to themselves as well 
as to Tirupati. 

Mr. Chairman: May I make one 
suggestion to the Members of the Con-
gress Party particularly? If they 
could stick to ten minutes each, I 
shall be able ta accommodate a larger 
n1:1mber of Members from that party. 
Is this ruggestion agreeable? 

SOIDe hon. Memben: Yes. 

Dr. P. M&ndal (Vishnupur): I come 
from the very backward area of the 
Kharagpur-Adra section of the South-
eastern Railway. The same number 
of passenger trains is running there 
as used to run in the days of the ell· 
tabllshnrent Of the BNR. There has 

been no improvement for passenger 
traffic from the point of view of either 
the speed of trains or the number qf 
trains. 

The distance between Gomoh-and 
Howrah is only 357 k.m., but the time 
taken on this section is about 13 houra. 
So, you may well imagine the speed 
of the train. There is only one tralta 
during the day time &nd one durirtlt 
the night. Moreover, we ere facing 
difficulties off and on from the iddr. or 
the administration. 

At present :ms Asansol-Pwri Passen-
ger leaves before the arrival of 1! 
Down Delhi-Howrah Express. 'l'his is 
the only link train for going to Ban-
kura, Purulia, Midnapur and OriHa 
from Delhi. Otherwise, one has to fol-
low the circuitous route via Howrah. 
The time-table has been changed ac-
cording to the sweet will of the gene-
ral manager. The present time-table 
does not suit the local passengers of 
the Adra-Kharagpur section also. 
Thereby, the railways have to suffer 
a great loss. Such a change of time-
table occurred in the case of the tram. 
Nos. 313 and 314 in 1961 when the pre-
sent general manager was the chief 
operating superintendent. Then f.hUI. 
was brought to the notice of the then 
Minister, it was corrected then and 
there immediately. But this time, 
even though several representatlou 
have been sent by the public, no 
remedy has come so far. 

I would suggest one express traID 
from Howrah to Adra. I have beert 
pressing hard since 1952 for one ex-
press train between Howrah alMI 
Gomoh via Adra, but nothing haa. 
emerged yet. I have also pressed fer 
diversion of one Delhi-Howrah train 
via Adra-Kharagpur so that the peo-
ple of Purulia, Bankura and MidnapUI' 
and Orissa may get a direct commu-
nication from Delhi, but nothi~ ~ 
happened so far. 

I would also suggest a new line be-
tW'een Vishnupur and Santragachi. 'nae 
then Chief Engineer of BNR, llr. 
Toaloch had surveyed this Vishnupur-
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Santragachi line and he estimated that 
the cost of this line would be realised 
within ten years by the transport of 
coal only. The distance between 
Vishnupur and Howrah is 122 miles at 
present, whereas that between Vishnu-
pur and Santragachi will be only '70 
miles, that is, 50 miles less. This line 
will pass through a very densely popu-
lated area, and it will touch the world 
pilgrimage places like Jayrambati and 
Kamarpukur. They will also serve 
the purpose of the Howrah-Amta Light 
Railway. If the hon. Minister would 
pay a kind visit to Jayrambati and 
Kamarpukur he will see the condition 
for himself and I shall not haw to say 
anything. Moreover, it will be a second 
direct line from Bihar to Calcutta. So, 
I request the hon. Minister to take up 
this line definitely. in the Fourth Plan. 

Now. I come to the question of na-
tionalisation of light railways. I would 
11pecially mention here the B.D.R. 
Railway for which the Ministry has to 
spend a lot in order to meet the defi-
cit. But I would point out that that 
is not running on a deficit, but it iR 
made to run on deficit by planning 
so that the d1'ficit grant may be avail-
ab~ to them. But the B.D.R. Railway11 
can run with profit if it is nationalised. 
It is a busy line 8Dd it is the only easi-
est communication for going to Burd-
wan which is becoming a more and 
more important place. For Bllnkura, 
Purulia and Hooghly dis1.ricts BU'rd·· 
wan is the unlveniity. So, the hem. 
Minister may well understand its im-
portance. 

I would also suepst a circular or 
under-ground railway for Calcutta. 
That must be provided for Calcutta, 
otherwise the tranaport system m1w 
collapse, 

Now, I come to the question of re· 
cruitment and promotion of Scheduled 
Castes and Scheduled Tribes in th• 
railway set'Vieea. Ye.terday, tbe hon. 
Minister had · ~ his SJIDP&fhy 
and good-will for recruJtment mid 
promotion of Che Scheduled Castes 
and Sehedated Tribes OIN:lidateti, and 

he is very keen about filling up the 
quota. But I would suggest that if a 
Scheduled Caste or Scheduled Tribe 
member is appointed on the railway 
service commission to look after tht> 
interests of these downtrodden com-
munities then the hon. Mlnister'1; 
good-will and sympathy would actu-
ally be materialised. Otherwise, the 
administration always says that suit-
able candidates are not available. This 
is the lame excuse. Thereby the per-
centage of scheduled castes and scl1e-
duled tribes employees stands still. 

15 hn. 

The hon. Minister in his speech ~ll·· 
terday said that due attention will be 
paid to Memb'ers' representations. He 
himself does so. But I wrote a letter 
to the Minister of State and followed 
up with several reminders. Everytfmtt 
I have rec"eived an acknowledgment, 
but nothing more. I met him several 
times. He assured me 'Don't worry; 
I shall do the needful'. I brought to 
his notice a case of supersession or 
seniority. Perhaps the person con-
cerned has been penalised. He bas 
been transferred to another zone. So I 
request the Minister to personally look 
into this matter personally and do the 
needful without further delay so that 
no room is left for any grievance on 
the score of injustice being do~. 

Lastly, I suggest that the third claJs 
fares should not be increased. Other 
avenues may be searc~ for increase 
of revenue. If we tackle ticketless 
travelling, 5mugglilli and pilferage in 
a better way, I feel there will be no 
necessity for increaae in the faret1. 

Slarl lllan SUiia P. Patel (Mehsana): 
Ewn after the enliptened speech of 
the hon. Minister yesterday, I would 
make certain 1Uggeftions re1arding 
the functionin1 of the railway depart-
ment, especially the approach of the 
department as a who1'e. Here Is an 
example behind the Railway Minister 
where writing to the department that 
a particular train be started is ftot 
heeded, but to my misfortune it is 
agreed to after a ntyagraha for 15 
days. I had come to feel that et least 
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;iftcr the department came under the 
charge Of such a seasoned politician as 
the hon. Minister, no such pressure-
politics measures would be there, and 
it would not be established that the 
department would give a patient hear-
ing to a demand only when accompan-
ied by satyagraha and satyagraha 
.alone, but letters of worthy hon. 
Members here would be given the con-
sideration they deserve and necessary 
action taken thereon 

This is not just one case. My first 
letter to them after election as MP 
contained three points. One was about 
an additional train in between Meh-
~o;ana and Kadi via Katosan. The en-
gi~ of a train used to come to Meh-
sana for service purposes everyday. It 
was suggested to be linked with the 
vacant bogies lying idle and to run a 
train betwPen Kadi and Mehsana. I 
paid a personal visit for this to the 
Divisional Supl•rintendent at Rajkot 
when he was kind enough to arrange 
;iccommodation for me in the retiring 
room ck. But my request was not 
heeded. I do not say that my point 
was right and it should have been 
heeded as a matter of course. If it 
.was rejPcted on valid consideration, I 
would have no grudge. But overnight, 
the decision was changed and traffic 
survey was decided to be finalised 
after the satyagraha was being finalis-
..ed and carried out for 15 rlays. and 
the train service sanctioned. 

The .same thing happened with the 
Mehsana-Vistnagar-Vadnagar shuttle 
train. 

Shri C. K. Bhattacharyya <Ra1ganj): 
The hon. Member also does this? 

Shri Man Sinh P. Pal.el: I am only 
quoting examples of what happened 
in the railways when it is in the charge 
of a very seasoned politician like my 
hon. friend Shri Patil. Only pressure 
tactics are accepted by the railway 
department and not the so-called the 
worthy suggestions of worthy hon. 
Members. I do concede that many a 
.time we make fantastic suigestions, 

unworthy suggestions. You may not 
accept them. I have no grudge on 
that score. But if you reject a sug-
gestion and in one or two months re-
verse th'e decision because of pressure 
tactics and accede to the original sug-
gestion, there is a justifiable ground 
for entertaining a grievance against 
the department . 

I come to the second cas·e. Mehaana-
Vistnagar-Vadnagar shuttle. A good 
friend of mlDE suggested that this 
shuttle be extended to Vadnagar. He 
also gave notice that if it was not 
done within 15 days, he would go on 
hunger strike on alternate days. He 
did it. It was not accepted. But I 
find in the new time-table this new 
train is accepted. As a h0umble ser-
varq of this country, I have be·en in 
public life since my college days. But 
I regret to say that as far as the Meh-
sana sub-division is concerned or the 
Rajkot division is concerned, only 
threats are> accepted and then only 
nction on the lines suggested ini.tiat.ed. 

I would only make a request to the 
hon. Minister not to make such a con-
vention. Yesterday I was very much 
enlightened when he said that because 
certain government servants are com-
ing through MPs to ventilate their 
grievances, they should never be at-
tended to. I stand by that principle. I 
go further and say that strong action 
should be taken to put an end to this. I 
was pleased to hear that in one case 
my hon. friend was ready to take 
strict action. At the s:im~~ time, I 
want the hon. Minister to make a 
categorical statement that at least some 
grace will be shown to worthy hon. 
Members who make worthy sugges-
tions. It should not be that a mem-
ber's suggestion is not accepted, but 
within two or three months th'e same 
suggestion is accepted when satya-
graha has materialised. 

Coming to other matters, I under-
stand there is almost equal mileage of 
broad gauge and metre gauge. I have 
in previous years, budget discussions 
raised this point: Is there any crime 
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that the people served by metre gauge 
have committed so that they should 
not have a single Deluxe train in the 
metre gauge system of India as a 
whole? I do understand that my hon. 
friend, being preoccupied with many 
matters, has never had an occasion 
since the last so many yean to travel 
by these trains. But I have a wish 
that at least before my term expires, I 
should see a Deluxe train on the metre 
gauge. 

Sbri S. K. Patil: We will elect you 
again. 

Sbri Man Sinh P. Patel: I want a 
categorical statement or assurance tbat 
at least the colour of the Deluxe trains 
be shown in some. trains in the metre 
r,auge. so that people served by metre 
gauge do not feel that this amenity of 
a deluxe train. no doubt with a sur-
charge being realised. is denied to 
them! 

It is not possible to convert all the 
metre gaugt.• into broad gauge. There 
we agree. It is l'Ostly to have a deluxe 
train which I would call a luxury. 
But if this facility could be given to 
passenger~ at least in the summer sea-
son, it would be a good thing. Let us 
ta~· the example of the Ahmedabad-
Delhi train. It connects three capitals 
--Ahmedabad, Jaipur and Delhi. 
Where two or three capitals are link-
ed with metre gauge as in this case or 
in the case of Madras-Trivandrum-
Bangalore, if you start a deluxe ser-
vice'. we will feel highly obliged. No 
doubt, it will be a luxury, but this will 
be a facility which the common man 
will feel that there is no material di!-
ference by being served by a metre 
gauge line. 

As far as additional trains are con-
cerned, we are Vl~r>· happy. The pic-
ture given by the hon. Minister is a 
rosy onoe. We are prepared to compli-
ment the Railway Board on this and 
we take pride that this venture ls 
successful. 

At th€ same time there arc mono-
polies existing in c~rtain fields. The 
K.inister ri1htly said that he is against 

the creation of monopoly in caterinc. 
May I bring to his notice a case of 
monopoly existing in another field? 
Let us take the western Railway. In 
the whole of the Western Railway, I 
have known of only one person run-
ning the bookstalls since my second-
ary school days. It is A. H. Wheeler 
and Co., having a monopoly through-
out for the bookstalls. Should there 
not be some competition? Previousl7 
there was a monopoly of having sub-
agencies of so many stations. As we 
know, passenger traffic has increased 
a lot. Why should we have these 
booking agents at all anywhere, even 
at Pathankot or so? These booking 
agencies are also a monopoly and a 
drag on the railways and should be 
eliminated. Some competition should 
be there. 

Shri Bibhuti Mishra <Motihari): 
The railway department is a big 
zamindari. You are not prepared to 
abolish your own zamindari system. 

Shri Man Sinh P. Patel: Thank 
you for associating with my feelings. 

May I point out to the hon. Minister 
that out of three points of that letter 
two points have been accepted after 
satya.graha. The third point, a small 
one, is about a flag station named 
Bhesana. 

Shri S. K. Patil: When was that 
satyagraha? 

Shri Man Sinh P. Patel: Before 
four months I am prepared to apolo-
gise to this House if I fail. It was In 
October. I correct myself. 

One station named Bhesana in bet-
ween Linch and Zotana on Mehsana-
Viramgram line is still left out in the 
name Of the incorrect survey. Let the 
small man be not compelled to go 
through that course again. Let this 
be t!Xamined again and sanctioned 
earlier. 
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~ Sil<f""'il"fi H::;;r ... ~ ~ I lfiif~i! ~ft 
~~~it~1~ ... ~~ 
~~~'fi1'Wrar~-I 
~ ~ it ~qr~ t mq' f;,-~~ ... lfi~ift 

flfi m ~ ~ ~ 'ElfA' ~ I 

Shri P. Venkatasubbaiah (Adoni): 
Mr. Chairman, Sir, let me preface my 
speech with complimenting the hon. 
Railway Minister for having created 
a new railway zone, called the South-
Central Zone, with headquarters at 
Secunderabad. Now, you are in the 
Chair. I have had the good fortune 
of hearing your speech yesterday re-
garding the criticism you have level-
led against the Ministry so far as the 
formation of this railway zone is con-
cerned. Though I wish to say that I 
may not be able to agree with you 
entirely in this regard, I may point 
out that when the new zone has been 
created, every factor has been taken 
into consideration and the Railway 
Minister is not such a man as to be 
swayed away by certain linguistic 
considerations. Whatever decision he 
takes, he takes in the interests of the 
country as a whole and he has done 
it having his mind kept free and open. 
So, I congratulate the hon. Minister 
and his colleagues for having taken 
this historic decision. 

In this connection, I would only add 
some suggestion in respect of the 
newly created railway zone regarding 
the exclusion of Guntakal division 
from this zone. I agree with the 
Chairman who is now vacating thet 
so far as Guntakal division is con-
cerned, in all fairness and also for 
better administration and for effl.cient 
administration of the railways, it 
should be with the new' railway zone. 

15.38 hn. 
[MR. DEPUTY-SPEAKER in the Chair] 

I would also request the hon. Minister 
to see that, as far as practicable, the 
opinion of the Members of the Maha-
rashtra State, so far as the bifurca-
tion of Sholapur division is concerned, 
is given due consideration. We on our 
part do not stand in the way of the 
2387 (Ai) LSD-7. 

reorganisation of this zone in accord-
ance with the wishes expressed by 
many hon. M\)mbers coming from 
Maharashtra. 

The railway administration i' one of 
the biggest public undertaking in our 
country. The railway administration 
has suffered in many way!! in the 
sense that it has c:.ianged hands m1my 
times and there has not been any con-
tinuity so far as the :Ministers in 
charge of it are concerned. Rut at 
least now I hope that under the able 
leadership of the present Railway 
Minister, greater e!ficiencv will be in-
troducec1 in the !ldministration of the 
Railway Board and other allied mat-
ters that are connected with the rail-
way administration. With the grow-
ing needs of the people and the increa-
sing population in this country, the 
railway traffic is bl)und to increa:;e, 
both in .passenger lraffl.c and goods 
traffic. So, it is ull the more necessary 
that there should be rationalisation of 
the whole railway system. There is no 
point in trying to tone up the present 
administrative ~et-up A drastic oul -
1ook must be there to set: that the ad-
ministration is rcorgani!".ed and reoTi-
ented to serve the best insterests of 
the country. I d'.> not ob.lect to the 
Minister raising ~.he third class far~. 
but at the .same ti:ne necessary care 
must be taken to Jee th!lt proper ame-
nities are provided to the third cl11s~ 
passengers who are predominant in 
making railway journeys. With the 
his experience 'ls adminir.trator and 
organiser, I hope :-.e ·will put in llis 
best in the railways and in times to 
come he will reorgani!1e the whole 
pattern of railway administration to 
serve the best interesrs c,! the people. 

In all sincerity I will say that de-
partmental catering is bv far bctt~·r 
than private cateri111f. The Rai;way 
Minister shoud taKe a deRnite 11tanj 
and see that all 1he privatt? c·,t·•ring is 
converted into departmC'.,~.1! cntcrirg. 
converted into departmental cater-
Manv 1Vested interests are being 
created and the people are being 
exploited. I feel all private caterin~ 
should be taken over by the adminis-
tration as quickly as possible. In 
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Secunderabad, one of the biggest 
stations, there is private catering and 
it is not serving the people in any 
way better than departmental cater-
ing. This ·should be converted jnto 
departmental catering. 

There is no through train to Hydera-
bad from the capltal of t;.'~ cm:ntry. 
Every State capital ~s connected by 
through train fl'(>m DP.lhi, bu.t unfor-
tunately not HydP.rcibad. Every addi-
tional train that is p•Jt towards the 
south is not touching Hyderabad. The · 
stock reply we get is that they have 
put an additional train to Madras. 
That will not serve our purpose. The 
Minister should '*!e that a through 
train should be out from llyderabad 
to Delhi and vice versa. This has 
been our standing req •.w.,t for many 
years and I hope it will be !le~ded to 
now. ~· .,! I 

Coming to my constituency of 
Adoni, I have referred many times to 
the need for construction of an over-
bridge over the level-crossing: I would 
request the Minister to persuade the 
State Government to give thei::· con-
tribution.. The local municipality also 
has come forward to give its con-
tribution. There .is t·~rriffic traffic jam 
there in peak hours. All the com-
mercial centres are placed on one r,ide 
of the level-crossing and pedestrian 
vehicular trafftc come to a standstill 
for many hours in the da:1. 

Coming to new line>, mnny hon. 
Members from my State have pleaded 
for new lines. The commer~ial as· 
pect alone should not b•! the con~i
deration. The dev~lc•pment as:.rct of 
a particular place a1so should be 
borne in mind . My part ol the 
country is most hackward nnd many 
people have not 'lf'f':i a train in their 
lifetime. Such p1ace3 mu;;t be givi:n 
sympathetic con~ld·~~a•i,,11 in rugurd 
to new lines. In Kltrn _,,.,J District a 
proposal has bee11 made since u !ong 
time by t't1e State Government for 
laying a railway 1fre from Nandyal to 
Nellore via Cuddapah. My informa-
tion is, it has been surveyed but put 
in cold storage. It must be revived. I 

would request the MinLHer to loClk in-
to this Whether it is this State or 
that State, wherever there is back-
wardenss and regional imbalance for 
promotion of industries railway lines 
llU.1!1t be laid. 

A new line from i!ydera~ad to On-
gole via Nagarjunasagar must be 
home in mind. Nngai-Jt.:nae,agar is one 
of the gigantic ir.rigatkn projects for 
irrigating 45 lakhs acre> of land and 
supplying foodgrains to the cot:~11ry. 

So, it should be Jinkl"l up with the 
State capital. 

Coming to the constitution of zonal 
advisory committees, the Minister 
shou1d take personal interest in it. I 
feel peoPle who know the real pro-
blems . are not being associated with 
thi>. He shoura see that people who 
take more interest are associated with 
this, so that they may advise the Rail-
way Board properly and see that the 
interests of the passengers are very 
well represented. 

Shrl Indrajlt Gupta (Calcutta South 
West): Sir. there are just a few points 
which I would like to bring to the at-
tention of the Minister in the few 
minutes at my disposal. I was quite 
encouraged when I heard him say in 
his reply to the general discussion that 
he considered the railwaymen and 
thp authorities to be one happy family 
and as~ured Us that he was doing 
everything possible to have a happy 
and cordial atmosphere between them. 
I was expecting that, in tune with this 
general sentiment he expressed, he 
might have something to say about a 
few unfortunate members of that 
family who have been suffering for a 
very long time I am referring in 
particular to thOse few railwaymen-
! .say few because in relation to the 
total numbers employed, they are 
really a negligible number-who lost 
their jobs on account of their partici-
pation in the strike of July, 1960. 
Almost 'five years have passed since 
then. There are perhaps 65 or 70 
such people left altogether in the 
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whole Of the country on all the rail-
ways. 

The Minister knows that a very 
large number of employee3, not only 
on the railways but in other Central 
Government departments also, against 
whom similar action was taken then, 
subsequently had their cases sym-
pathetically reviewed and they have 
been reinstated. May I appeal to him 
that in the case of these 65 or 70 peo-
ple who are left, similar sympll/thetic 
consideration should be shown? They 
have suffered enough for five long 
years. I ·would earnestly request 
him-he is supposed to be generous 
and open-hearted-to take a personal 
interest and see that some sympathe-
tic consideration is given to them. I 
do not know what stands in the way. 
Is it some opposition coming from the 
officials of the Railway Board or what? 
I would request the Minister te look 
into this and see that they are re-
instated after such longlap1e of years. 

I am worried more by t:he fact that 
even in such cases where a definite 
decision has been perhaps given in 
favour of these men, suitable action 
has not ben taken. For example, in 
the oase of those who were dismissed 
or discharged under rule 148, which 
was subsequently set aside iby the 
Supreme Court, no doubt some have 
been reinstated, but the Limitation 
Act has been imposed so that they are 
not eligible to get their salaries from 
the actual date on which these dis-
missal orders have been passed. Some 
of them have not been reinstated, but 
even in the cue of those who have 
been reinstated, this is not a gracious 
attitude to take towards a matter on 
which the Supreme Court has definite-
ly held against the action of the rail-
way authorities. It means the dismis-
sal was definitely illegal. That is the 
deci oion of the highest judicial body 
of the land. It would be good if the 
Railway Board took it with a grace-
ful attitude and did not try to impose 
some sort of miserly, niggardly con-
dition now. It prevents them from 
being honourably reinstated with all 
their dues. Even I am told, though 
I have no personal knowledge of this 
particular case, that there are a few 

cases of cla::;s III employees who had 
appealed to the Railway Rates Tribu-
nal, which is P.mpowered to go into 
such cases, and the Railwav Rates 
Tribunal had recommended iheir re-
instatement. Even in such cases where 
the Tribunal ha> held that they should 
be reinstated there are a few cases 
where they have not been reinstated 
yet. I would, therefore, request the 
Minister to go into these cases perso-
nally and not to let a few cases like 
this mar what is otherwise, we hope, 
going to be a very harmonious and 
cordial atmosphere between the rail-
waymen and the authorities in the 
future. Another p0inf I want to make is 
about the workers, many thousands 
of them perhaps about 30,000 who :ire 
engaged on the various railway elec-
trification projects throughout the 
country. We are all very pleased at 
the progress of the railway elec-
trification which is taking place in 
our country. I think the men 
who are engaged on these specific 
projects 11re doing a very vital juu 
for the development of railway 
traffic in our country. But, Sir, it is a 
very deplorable fact that these rail-
way electrification project workers 
have not had any kind of benefit, any 
sort of wage revision or increment ln 
wages, since 19~8. It is high time, I 
feel, that this matter should be gon~ 
into. They should be given some sort 
of interim relief and sub1equently, 
after proper .assessment, I do not ~ee 
any reason why these railway electri-
fication project workers should not be 
put on the CPC scales just as tempo-
rary workers are put. Those who 
have completed six months of 
continuous work and are counted a9 
regular temporary stafl' of the Rail-
ways are eligible for CPC scales. Why 
should not the same criterion be 
applied to the railway electrification 
project workers? It is 90mething 
beyond my comprehension. I plead 
that the case of these neglected men 
should be paid more attention to. 

Then, one or two points I have to 
make about contract labour. A lot of 
talk has gone on in this discussion too 
about corruption. I think it is com-
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monly known in this country that 
one of the main sources of corruption 
is this system of contracts. I am not 
accusing anybody in particular but 
this is something inherent i~ the 
system of contracts, in this system of 
giving out contracts in this country. 
Why should contract labour continue 
to be employed on jobs which are of 
a permanent nature. That is my 
complaint. Even now in many places 
-:>n the railways it is found tha.t jobs 
which are of a permanent nature are 
being carried out by contract labour 
who are being employed even in pre-
ference to casual 1'abour who have 
been working for many years togetiher 
in. the railways. For example, in the 
rrulway stores where works go on a 
permanent basis, in some of the scrap 
yards such as in the South-Eastern 
Railway in Kharag:pur, in the recla-
mation yards, even in the. workshop 
in Kharagpur, in the engine-turn 
table, in the work pertaining to en-
gines, contracts are issued and con-
tract labour is employed. I woUld 
say, this is a very strange state of 
affairs. Some assurance was given I 
believe, on behalf of the RailW:ay 
Board, perhaps sometime in 1964, 
that when the time of renewing the 
contracts comes the question of 
handling this work departmenfally 
will be given consideration to. But 
nothing has been done. Fresh tend-
ers are called for and fresh contracts 
are being issued. This, in. my view, 
is a ground for a certain kind of sus-
picion that certain officers may be in-
volved in creating these contracts fr,r 
certain benefits w:hich they derive 
from them. Therefore, all jobs of a 
permanent nature should be handled 
departmentally and not by contract 
labour. 

As regards casual workers, I be-
lieve, in the name of economy,-! do 
not know from what level these direc-
tions have been given-we are told a 
large number of casual workers ~re 
going to be retrenched. Some have 
already got retrenchment orders pass-
ed on them and many more are appre-

hending the same. I do not know to 
~hat . extent this economy drive 
is gomg to be carried out in the 
Railways, but certainly I kno~ 
from my experience that in 
some cases the non-sanctioniug 
of requisitions for casual labour 
for certain jobs is oeing carried to 
an extent where it may even do harm 
to the efficient working of the rail-
ways. I think if an enquiry is made 
into it, many P.W.I. Staff and others 
on the open line will be able to tell 
yo~ that in recent months they are 
bemg refused sanction for the mini-
mum number of labour which they 
themselves consider necessary and 
f?r which they are putting in requisi-
tions .. On double lines where pulling 
back is very necessary the minimum 
strength of the gang .that is required 
for pulling back is refused. For 
fog signals the minimum strength re-
quired is refused. The minimum 
strength required for attending to 
point crossings is refused. All this 
is done in the name of economy. 
This is being carried to an extent 
where things are done beyond 
limits in the name of economy. I 
think . the safety of railway opern-
tions will be affected. I know tha·t 
on the South-Eastern Railway, in 
some places, it may lead to a stage 
where the speed of the trains will 
have to be cut down because the 
safety of the track is not guaranteed. 
Therefore, I would say that this 
wholesale retrenchment, which is be-
ing threatened in some places, of 
casual labour should not be permitt-
ed simply in the blanket name of eco-
nomy It should be looked into. 
These are people many of W!hom have 
been working for ten years, fifteen 
years and even twenty years to-
gether, though sometimes their servi-
ces ·are terminated after 5 months and 
29 days and the same men are re-
engaged so that they may not become 
temporary men. That is a different 
matter. Such cases have been agita-
ted against from time immemorial, 
but they are not always looked into. 
But this lar.ge-scale retrenchment 
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now threatened is a very serious 
matter. 

There is the question of minimum 
wages for this casual labour which 
was fixed, I think, last time, in 1951. 
They are not being revised. Only a 
general direction was given that these 
wage rates should be fixed on the 
basis of, what is called, the local prP.-
vailing market rate of Jabour. On that 
basis vou find that people are work-
ing, even semi-skilled people let 
alone unskilled people, on total 
monthly emoluments of Rs. 40, 
Rs. 47 and Rs. 52 per month. It is 
high .time that an upward revision of 
these rates of wages was gone into 
because these people are performing 
a very vital function. 

Even the direction of the Railway 
Board of March 1964, that all casual 
labour should be provided with 
service cards has not been implemen-
ted in a majority of places. This is 
a question where a decision has been 
taken and a circular has been issued. 
Even then these service oards are not 
being issued to casual labour. 

Finally, I must repeat one point, 
though many hon. Members have 
raised it, and that is regarding the 
question of a circu1'ar railway in 
Oalcutta. All I have to say is llhat 
the Minister should tell us whether 
it is mainly on the question of expen-
diture that this matter is being held 
up because I feel, though I am a lay-. 
man, if it is a choice between a cir-
cular railway and an underground 
railway, as the hon. Ministe:r has 
said, then, certainly, an underground 
railway in Calcutta. in the conditions 
of the soil of Calcutta, is going .to cost 
very much more than a circular rail-
way. In the case of a circular rail-
way we have an advantage of the 
existing track alignment along with 
the Port Commissioner's Railway 
which already exists. It requires 
some extension and by extending 
that track the circuit can be complet-
ed because the already existing track 
alignment of the Port Commissioner's 
own railway is there. Apart from 
that, this matter cannot brook any de-

lay. The Calcutta metropolitan plan-
ning authority also had expressed 
opinion in favour of a circular rail-
way; otherwise the whole work of 
this metropolis, as the Minister cor-
rectly pointed out, with all the com· 
mercial business houses engaged in 
trade and commerce concentrated in 
that city will suffer. It is not a ques-
tion of congestion alone. The normal 
working of trade and commerce will 
collapse in another year or two if no 
radical measures are taken to ease 
the traffic problem. It can only be 
done, in our view, by building lbhis 
circular railway. I do not think, in 
terms of money or in terms of actual 
feasibility considering the layout and 
soil of Calcutta, this underground 
railway is going ·to be a very practical 
proposition. Therefore, I plead that 
the Minister should make up his mind 
as quickly as possible and see that a 
circular railway is given to Calcutta. 

16 hrs. 
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Shri Joachim Alva (Kanara): Mr. 
Deputy-Speaker, it is nearly 4· 15 now. 
I have got an opportunity now, having 
waited so loni without any lunch, to 
speak on behalf of my constituency. 
But my constituency cannot wait. It 
has waited for a hundred years to have 
a railway. My hon. friend, Shri Patel 
from Gujarat said they had to do 
satyagraha to put the Rai1ways right. I 
think one day we shall have also to do 
something of that sort because the 
1 ail way officers do not seem to go 
1 here. They have no time to go there. 

From the records I find that there are 
8,000 railway officers entitled to 
saloons and the number of saloon, is 
950, which means about 90 trains a 
day. There are three passes per an-
num for retired railway officers. This 
I take from the record af February 29, 
1964, Lok Sabha Synopsis, page 156. 

Coming to Karwar, Karwar is one 
of the most beautiful spots and har-
bours of the world as my hon. friend, 
Shri Subramanyam, was good enough 
to mention. Tagore wrote about the 
beauty of Karwar. But what is the 
use? We have manganese there. We 
have the finest natural wealth. We 
have areca-nut. We have the world's 
second largest waterfall at Jog. But 
nothing seems to be done for Karwar. 
The Railway officers have no time to 
go there. The present Prime Minister 
was good enough to visit our consti-
tuency when he he:d the Railway 
portfolio. He was about to exercise 
some discretionary power in the Rail-
way Minister. He was so impressed 
with the place that he assured: "I 
shall do something". But to our mis-
fortune the Suez Canal trouble came 
and everything went off the track. The 
last Minister, Sardar Swaran Singh, 
also promised to go over to Karwar 
but to my ill-luck he was promoted 
and he went elsewhere. Now we have 
a very popular and dynamic Minister, 
a great public worker in Shri Patil. 
There is also a formidable Minister of 
State, both physically and politically, 
Dr. Ram Subhag Singh, But are the 
Railways formidable in their opera-
tions in providing benefits fOr the pub-
lic? Are the Railways dynamic en-
ough? What do they do? Look at 
the number Of grievances that we 
have got starting from catering and 
they are not able to put catering right. 

When are we going to have a rail-
way .for Karwar? They say, "First, 
you have to build a harbour". This is 
a natural harbour. If there is no har-
bour, there is no railway. From 
Hubli to Karwar we mu1t have a rail-
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way. We are entitle to it. We hav1; 
been asking for it and have been de:-
manding it for years together. 

They went to Mangalore a·nd built a 
harbour there. I belong to that dis-
trict and I will say that they had tc 
go with a lamp in the dark night to 
search for the harbour and the harbour 
has been ·built about 20 or 30 mile~ 
from Mangalore, when we have t:O\ 
Bhatkal, Karwar on our side in the 
North Kanara District. 

An hon. Member: It is not correct; 
it is a fine harbour. 

Shri Joachim Alva: When the Bri-
tish experts said that Bhatkal couid 
produce three ship-building yards, it is 
lying neglected. You cannot even go 
to that place in the night if the steam-
er stops. 

Apart from being the most beautiful 
harbour in the world, Karwar has 
everyting. It has the richest portion 
of hinterland. Nepal, Assam and Kar-
war are supposed to have the deadlest 
cobras in the land. These .cobras are 
found where there is forest wealth. 
Cobras do not stay anywhere except 
in the thickest forests and the thickei.t 
forest of Karwar are abounding in 
tremendous natural wealth. CIBA's 
put their factory at Karwar and the 
pharmaceutical industry has advanced. 
But we cannot have a railway. It is 
time that we !have the railway. 

I cannot be sure that I will be elec-
ted again because the electorate will 
say, "You do not get the railway; out 
you go". How can this go on? People 
are reminding time and again and 
there is no legitimate answer. But 
Mangalore has been built at the cost 
of Karwar. It does not possess a 
great natural harbour. There are all 
kinds of manipulations. The Plan-
ning Member says . . . (Interrup-
tion). I have not gone there. The 
planning Member says, "You have not 
got this or that". 

An bon. Member: It is not corrt..-cl. 

Shri Joachim Alva: I am entitled to 
plead for my constituency. Pleaae 
keep qui~e. 

An hon. Member: Do not decry my 
constituency. 

Shrt Joachim Alva: He says, "Thert:: 
are no proposals before us". The My-
sore Government has had all kinds ot 
proposals for Karwar. Please fix a 
D-Oay. My constituency is one 
of the largest constituencies of India 
embracing Shimoga, Beliaum and 
Karwar Districts. We know at whut 
cost we have been stranded at 
3 o'clock or 4 o'clock in the morning 
being thrown in the forest to be eRten 
up by the tigers or by the cobras. The 
officers have no time to (lo there. 
They will not (lo to Bhatkal now 
Karwar. They will not go here ther<: 
or anywhere. I want to kno~ from 
the record of the Railway Board as 
to how many railway officers have 
gone there. Have you even got a 
file in the Railway Ministry? What is 
the kind of welfare State they are 
building up? It is time that they did 
something. 

Coming to catering, catering in Ute 
South Eastern Railway, from Calcutta 
to Delhi, is the rottenest. There ts no 
goOd milk on many lines. I want the 
Rall1'ay Board members and other 
ontcers to drink the milk that tney 
are supplying. This is the land of 
Hindustan. We have got enough or 
cows. You must give milk to the pas-
sengers. They pay for it. They ar~ 
not paying for powder milk. There Is 
no good coffee. There is nothing on 
this side. Thank God, as a result of 
our fight things have improved in the 
de lure train from Delhi to Bombay. 

Railway officers are not concerned 
about traffic jams in metropolitan d-
ties. I am. ·not a Member of Parlia-
ment from Bombay but I have to go 
there and everytime I am the last 
passenger form Victoria Terminus or 
Bomb11y Central. Why? It is because 
there is no place for small taxi1 
around the stations. The General 
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Manager's Secretary once told me, 
"I am helpless if the 
Police take bribe". After I wrnte 
to the Railway Minister, Sardar 
Swaran Singh, and Shri Chavan, the 
then Chief Minister of Bombay tt.crc.: 
is a stand for small taxis in Bombay 
Central and Victoria Terminus. This 
was as a result of repeated representa-
tions I made. But we have all 
to be watchful. Who watches? The 
big taxis are still coming in and the 
small taxis are still kept off. Is it my 
job to look after it? Whose job is it? 
Do the railway officers get out ot their 
saloons and see these things? Unless 
you are fired with itihe zeal ,to serve 
the public of India, the railway pas-
sengers, the most harassed man in 
India, unless you look after their com-
forts, you cannot claim to serve the 
people. 

They have introduced the corridor 
train. The corridor train is .the worst 
instrument of oppression for us; so 
also the de luxe train. In the de luxe 
train poor old women, ladies and 
children cannot sleep. Let them have 
comfortable sleep. For whom is this 
welfare State? Is it not for the pas-
senger? India is a very vast land. It 
is not like going from London to Scot-
land in less than a few hours or from 
Paris to another place within no time. 
We have this vast place, torried zone, 
hi·gh temperature, a tropical country. 
Passengers require a lot of luggage to 
carry. How are we to go in this cor-
ridor train? Who introduced this cor-
ridor train? The Railway Board ha!! 
made many mistakes. In this corri-
dor train people cannot move about; 
people cannot put their luggage and 
you have to put on the fan all the 
time. I would like to know as to 
who introduced it. In the corridor 
train you have got two bathrooms for 
18 .passengers and the chaprassis ot 
the railway officers flit about the 
whole corridor train. How ia it? The 
corridor train must be a•bolished. 
They are not suita·ble for us. They 
are suitable for cold climates of 
Europe and not for India. 

The Railway Board has made many, 
many mistakes. There is the big 
Badhwar Park in Colaba, Bombay, 
which was named after a railway offi-
cer. I took part in the debate here 
against Shri Badhwar. I mentioned 
him by name. When he was retired, 
!he got a big contract from Bird and 
Company. I have sat in all the 
engines of the railways in India for 
one hour just to see how that PoClt 
driver feels and what difficulties he 
has got. The man told me that he 
was in charge of a big train. Mind 
you, he is in charge <Jf nearly 2,000 
people; our lives •are in his hands. All 
that he said was, "Mr. Alva, give us a 
coat in the night". When I spoke to 
Shri Badhwar when he was Railway 
Board Chief to give them a coat, he 
said, "How can it be given? They 
are paid wages. Why are they de-
manding it?" 

Then, what about the poor porters? 
If the porters strike .tomorrow, our 
luggage cannot be carried. Nobody 
worries about their medical charges 
or about giving them anything. No-
body is keen. The Railways claim to 
be the largest public sector operation 
unit and we neglect it. We are only 
proud that so many thousands of 
pounds we were able to pay to the 
British and take over the railways, 
but the railways do not run on time. 
The railways do not run in time be-
cause the officers pull the chain•. 
Who is that officer who pulled the 
chain four or five .times? I want to 
know his name. He must be prose-
cuted or dismissed. We are frighten-
ed to pull the chain even for safety. 
In the first instance, we cannot pull 
it. Once or twice I tried to pull il 
It requires half a minute .to pull it. 

What kind of amenities !have we 
got inside the bathrooms? There la 
no proper stand to keep a shavinr 
brush or anything useful. Who is to 
look after all these things? In the 
metropolitan railway stations they 
have got a large number, millioIU, ot 
passelllel'll. I have seen the Pe:lciq 
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railway station which, a Western cor-
respondent said, was the best and the 
finest station in the world. They have 
built a magnificent station. I am not 
saying anything in praise of the 
Chinese. They have been able to do 
it in ten years a station where the 
most comfortable seats are given to 
third dass .passengers. What about 
us? We claim a train here, a train 
there--everywhere. Nothing seems 
to be done. 

I said about the de luxe trains. It 
is a heartrending sight to see old 
women Slitting, crouching and fallina 
in the night. They cannot stretch 
their legs. 

Then, free first-class passes for rail-
way officers. Who conceived the idea 
that a man drawing Rs. 400 as salary 
shoUld be given first class .passes? You 
made the second class not worth it. 
Nobody wants the second class. A 
railway man who draws Rs. 400 as 
salary is entitled for first class for 
himself ·and his family. We are 
crowded out. I am for equality. I 
sit with the chaprassi. I have done 
that in jail. But all the same, we 
need not give free first class passes 
for the whole family twice or thrice a 
year. The system of passes must be 
reviewed and it should be seen by 
the Minister of State, our friend Dr. 
Ram Subhag Singh. 

Who looks after the 44,000 com-
mercial clerks in the Railways' Kota 
has 20,000 railwaymen but there is no 
school for them. Conductors should 
be clean shaven and well. Who looks 
after the conductors? We have got a 
large number of foreign tourists pass-
ing through our railways. 'nte con-
ductors are not shaved. Jawaharlal 
Nehru shaved at 4 o'clock in the 
morning and w.ent into paradise by 
six. But our men have no time to 
shave. When you !lee an unshaved 
man, you get very furious. Either 
keep a beard or shave. This Is an act 
of discipline. 

Now, the conductors are the men 
next to driven. The forei111en look 

at them. How shabby they are. I say, 
you promote those who have .good 
unifornlS and make themselves pre-
sentable. I would like to pay e tri-
bute to Anglo-Indian conductors. They 
are at least well-dressed and they 
look better. 

Then, in the Budget there is the 
expenditure of RI. 29 crores on ac-
·count of the Das Commission's Re-
port-the credit-worthiness of the 
Railways. But what is the use? The 
black-marketing in tickets goes on. 1 
will reiterate that in Bombay, on the 
West.crn Railway, they have done a 
wonderful job in regard to reservation 
of tickets. Delhi has become the 
paradise of black-marketeers and 
Calcutta is worse. We have no 
trouble. But why should it be so in 
other places? They must be very 
strict about these things. 

I would like to know why is it that 
the Hubli workshop is being transfer-
red. We need a railway line from 
from Hubli to Karwar via Siirsi. 
Hubli to Dandeli via Haliyal and 
What are you doing about it? The 
Hub!i workshop should not be trans-
ferred. Hubli workshop is feeding all 
around. 

Mr. Deputy-Speaker: The hon. 
Member should conclude now. 

Shrl Joachim Alva: Just a word 
more. 

The hon. Minister is a very popular 
man. He is a dynamic man and has 
worked miracles. And the Minis· 
of State is a formidable man polit; 
cally and physically. I want them 
to make the Railways dynamic and 
formidable in their operations for the 
benefit of the people of this land. 
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The Deputy Minister in the Mlnis-
t cy of Railways (Shri Sham Nath): 
Mr. Deputy-Speaker, Sir, as the Minis- . 
ter of Railways has already replied 
to the various points raised during 
the course of the general discussion 
on Railway Budget, I shall try to con-
fine myself to a few of the specific 
points which hon. Members have 
referred to during the discussion on 
the Demands. It would not be 
possible for me to take up all 
the issues referred to in discuss10;1. 
That being so, it should not be 
be understood that points that are 
not covered by my reply are aot 
important. The points that will be so 
replied to will, only broadly relate to 
the observations made by hon. Mem-
bers. As regards the issues that re-
main uncovered, my senior colleague, 
the Minister of State in the Ministry 
of Railways will reply to them 
tomorrow, or hon Members will 
receive replies from the Board directly 
after their points are examined by the 
Railway Board. 

Shrl S. M. Banerjee (Kanpur): That 
is generally not done. 

Shrl Sham Nath: Hon. Member1 
have spoken about the need for more 
lines, for conversion of metre and 
narrow gauge lines into broad gauge 
ones, more amenities to third class 
passengers and many other things. 
They have expressed their views on 
the working of the railways. While 
listening to the observations of hem. 
Members, it was however a matter of 
gratification to note that there was 
general satisfaction over the perform-
ance of the railways as a whole. 

An imPortant matter to which hon. 
Members by and large have attached 
considerable importance is in regard 
to the laying of more lines. Un-
doubtedly, there are many parts of 
the country where railway facilities 
are not adequate, and as such, it would 
be desirable to develop railway facili-
ties in these areas. But the difficu.ltv 
of the railways is in the matter of 
funds. When only limited funds are 
available, the natural course is to 
dctermiiie priorities of different pro-
jects and then to select such 
of them as are more im-
portant than others. As the hon. Min-
ister stated yesterday, only about 
Rs 45 crores would be available for 
ne:.V works in the Fourth Five Year 
Plan. Due to this position, the projects 
that are likely to lead to industrial 

·development or are necessary to meet 
the increasing demands of our grow-
ing economy will be given preference. 
The final decision as to which project 
deserves priority is taken in collabo-
ration with the Planning Commission 
and after taking into account the views 
of the State Governments concernied. 

Several hon. Members have expres-
sed deep concern about the 
inconvenience caused to the public at 
important level-crossings in some 
towns and cities where the gates 
remain closed for long periods many 
times a day. In this connection, my 
hon. friend Shri Naval Prabhakar 
made a pointed reference to certain 
level-crossings in Delhi. Five or six of 
these level-crossings are so important 
that over and under-bridges should 
immediately be provided on them. In 
this connection, I would ilke to inform 
my hon. friend that I am personally in 
correspondence with the Delhi 
Administration, the Delhi Municipal 
Corporation and the New Delhi 
Municipal Committee. As soon as the 
details with respect to these level-
crossings in the context of the require-
ments o! Delhi's Master Plan are 
linalis-ed, the railways will be prepared 
to take the work in connection with 
these level-crossinp in hand. 
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The Minister of Rehabilitation (Shri 
Tyari): Please do not forget the 
constituencies of the other Ministers. 

Shrt Sham Nath: Sir the same 
thing is true about level-cros-
sings in other town and cities as 
well. As was explained on the floor of 
this House several times, the rail-
ways are always prepared to provide 
under or over-bridges on any level-
crossing about which the State Gov-
ernment concerned S'ends us a pro-
posal and in regard to which the 
State Governmt.nt or the local body 
or local authority concerned is willing 
to bear its share of the expenditure. 

An hon Member: What is the 
percentage? Is it 50 per cent? 

Shri Heda: That is only for approach 
roads. 

Shri Sham Nath: As far as the 
under or over-bridges are concernca, 
they are constructed by the railways. 
But as regards the approaches. the 
expenditure on constructing them has 
to be met by the State Government 
or local body or road authority 
concerned. 

Sbri S. M. Banerjee: In Kanpur, 
we want three such, and the State 
Government has agreed. 

Shri Sham Nath: As regards the 
level-crossings in Kanpur, if I am not 
mistaken, the State Government have 
only mentioned one of the three level-
crossings in their proposals which 
they have sent to us. 

One other issue which Shri Naval 
Prabhakar very forcefully raised 
related to the ring or circular railway 
in Delhi. He complained that the 
railways had recently started calling 
the ring railway as the avoiding lines 
project. In other words, it was the 
complaint of my hon. friend that there 
was a change in t~ thinking of the 
Railway Board in regard to the main 
object or purpose of the ring railway. 
In this connection, I would like to 
stress that when the railways took in 

hand this project, the object before 
the Railway Board was the same as 
it is suppoc;ed to be presently. It, 
however, does not mean that the 
railways will hesitate to cater to the 
traffic requirements of Delhi in an 
incidental way wlaen the project is 
completed. It is expected that there 
will be about 12 stations in-
cluding the existing ones and 
those that will be remodelled. It is 
as such hoped that a considerable 
quantum c;f suburban traffic will thus 
be catered to by the Railways. It is 
also expected that in times to come 
we shall provide fast-running trains 
on these avoiding lines, and we shall 
use electric and diesel locomotives for 
them. The cost of this project will be 
about Rs. 6.75 crores. Shri Naval 
Prabhakar wanted to know about the 
length of the new construction. The 
length of the new construction will be 
about 10.98 miles; and the length of re-
grading and re-alignment of the exist-
ing lines will be another !i.53 miles. 
Up to date, the overall physical prog-
ress of the project is 34 per cent. It 
is expected that this project will be 
completed by the end of 1967. For the 
present we expect that 7 trains will be 
run on these avoiding lines ech way. 

Shrl S. M. Banerjee: Will the 
Deputy Minister say something about 
other places also? 

Shrl Sham Nath: I am coming to 
that, Sir. 

As I have said, it is expected that 
this project will be completed by the 
end of 1967. I hope that some of the 
difficulties of the people of Delhi will 
be met by this rin1 railway. But what 
I mean is that when the ring railway 
project is complete and the entire net-
work of avoiding lines is in use, they 
will in no case, adequately meet the 
requirements of growin1 ~uburban 
traffic in Delhi. To meet the fast 
increasing traffic needs of DeThi, in my 
view, some more ambitious projects 
and schemes will be necessary. In my 
opinion, the traffic problem of Delhi 
has assumed such dimensions and it 
is so complex and complicated that 
the only course for us is to have it 
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[Shri Sham Nath] 
thoroughly examined by a high-
powered committee of exp-erts. 

My hon. friend Shri S. M. Banerjee 
wanted to know the attitude of the 
Railway Ministry in regard to pro-
viding such facilities in other big 
towns and cities of India. In regard to 
that, I would like to submit that in 
every big city of Europe, and especial-
ly in UK, the railways only inci-
dentally and on a very limited scale 
cater to the requirements of suburban 
traffic. It is other bodies which are 
largely charged with the responsibility 
of coping with the needs of inter-
city and metropolitan traffic. That 
being so, I would. merely say that as 
regards Calcutta, as the Minister also 
explained in this House yesterday, the 
whole proposal is under consideration 
and a decision is expected to be taken 
soon on the suggestions and proposals 
of the West Bengal Government. 

Shri C. K. Bhattacharyya: The pro-
posal to have an underground railway 
in Calcutta has been examined by 
expertR twice and rejected twice. 
Once during the British days and 
again during Dr. Roys time, experts 
went into the matter. Both groups of 
experts felt that the soil of Calutta 
is such that no underground railway 
can be run. 

Shri Sham Nath: It may be so, Sir. 
Probably the reason for the rejection 
of th-e underground railway alternative 
was that its cost had become exorbi-
tant. But as a layman I feel that the 
prblem of Calcutta, Delhi or Bombay 
could only be solved satisfactorily by 
a system of underground railways. 
There is no other way out ·becaUS'e the 
traffic is so much that if we have over-
ground traffic movement schemes, 
probably we will further increase 
the congestion in our towns and citit-s. 

An hon. Member expressed the view 
that there should be no increase in 
freight rates for -export ore, I would 
like to assure him that there need be 
no change in the rate for export iron 
ore, export manganeS'e ore or jute 
no apprehension regarding exports. 

Taking all the important ex-
port commodities, there will be 
products. There will be a reduction iri 
the rate for tea and cotton textiles. 
A large number of manufactured pro-
ducts which India may hope to export 
will also benefit by the reduction in 
rates as a result of the proposals In 
the budget. 

The House is also perhaps aware ot 
the concessions which various export 
commodities enjoy of 25 or even 50 per 
cent. Besides we exmaine the matter 
time and again, and if we find that 
export has been or may be affected, 
the matter is reconsidered; it is 
always open to Government to allow 
.special rates in case it is necessary to 
have such rates for the pufPose cf 
promoting exports of particular 
commodities. 

Shri R. S. Pandey' (Guna): I would 
like to suggest ferro-manganese also 
in this connection for the purpose of 
concesc:ions so far as export is con-
cerned, because it is a commodity 
which is absolutely exported. 

Shri Sham Nath: This is a sugges-
tion, Sir. If my hon. friend forwards 
it, I am sure it will ·be considered by 
the Railway Board. 

Shri Ranga: It is already there. Why 
does he want another forwardine? 

Shri S. K. Patil: There is a general 
understanding between the Commerce 
Ministry and ourselves that as far as 
export items are concerned, we always 
sit together and decide what to do. 
This will be covered by that. 

Shri Sham Nath: Shri Jaipal Singh 
remarked that recruitment for posts 
reserved for Scheduled Castes and 
Scheduled Tribes candidates, although 
a constitutional requirement, was not 
being fulfilled, and the reason, accord-
ing to him, was the lethargy and 
indifference of the railway administra-
tion and not paucity of candidates 
belonging to these communities. In 
this connectoin, I would like to submit 
that thHe is actually a paucity of 
suitable candidates. It was due to thill 
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that the Railway Board have taken 
several steps to make good the deft-
ciency in the recruitment of Scheduled 
Castes and Scheduled Tribes. I would 
not like to. mention the various 
measures that have been taken by 
the Railway Board, but I would HY 
that in 1963-64 the Railway Service 
Commission selected 4,279 Scheduka 
Caste candidates in Class III against a 
reserved quota of 4,139. Against 
Scheduled Tribes quota of 2,174 po:1ts, 
they could select only 433 Scheduled 
Tribes candidates. 

The recruitment position of Sche-
duled Castes and Scheduled Tribes In 
Class JV during the year 1963-64 was 
as under: Number of reservations for 
Sclmdule Castes---4,362; ,Scheduled 
Tribes-3,037 Number selected: 
Scheduled Castes-6,383--Scheduled 
Tribes--1,704. It would thus be sf-en 
that whereai; the position regardm~ 

Scheduled Castes is satisfactory both 
in Class III and Class IV, the recruit-
ment of 'Scheduled Tribes in spite of 
the best efforts has not been adequate 
on account Of poor response from 
them, which is attributable probably 
to the general reluctance of Schedul-
ed Tribe candidates so far to serve m 
unfamiliar surroundings away trom 
their tribal territory, and their p1 e-
ference to work in public sector 
undertakings near tribal areas like 
the Heavy Electricals at Ranchi, Lh(' 
steel projects at Bhilai. Rourkela c;c. 

Shri D. J. Naik (Panchmahals): So 
far as Scheduled Tribes are concern-
ed, it is not true that there is paucity 
of candidates so far as Class IV is con-
cerned. There may be paucity in 
respect of Class III but not in Class 
IV. The leeway is a very big one, and 
it should be filled up. 

Sbri Sham Nath: I have given the 
figures, Sir. As to what the hon. Mem-
ber has stated, I shall have it checked 
up. 

Shri N. N. Patel desired that th~ 
Virar-Bulsar-Baroda-Ahmedabad sec-
tion should be electrified in the Fourth 
Plan. In regard to this I would aay 

that this is one of the schemes being 
surveyed in order to determine fta 
economics in relation to the present 
and future traffic expected to be 
handled by the end of the Fourth 
Five Year Plan. Depending 011 the 
results of the survey the comparatlvr 
priority for taking up electriftcation 
on this vis-a-vis other alternative high 
traffic density routes will be con-
sidered and the phasing determfned. 
The extent of electrification that can 
be carried out in any one Plan period 
is limited by the availability of 
resources, the total route kilometrage 
that can be executed in practice at 
reasonble cost, the availability of 
locomotives of indigenous manufacture 
and other operating factors such u 
short and long-term changes in the 
pattern of traffic. 

My hon. friend Shri Alva stated that 
there was a proposal to transfer the 
Hubli workshops. There is no such 
proposal. The Hubli Division is going 
to be attached to the new zone, and 
probably he mistook the Hubli Divi-
sion for Hub!i workshop. 

Shri U. M. Trivedi wanted to have 
the single line between Delhi and 
Rewari to be doubled. tn· regard to 
thL~. I would say that on a dist:mcP-
Of 82 K.M. between Delhi and Rewarf, 
there is double line for 51 K.M. in 
patches, viz., from Delhi to Garhi 
Harsaru and Rewari to Khalilpur. The 
31 K.M. of single line between Garhi 
Harsaru and Khalilpur is considered 
to be adequate for the traffic as it is at 
present. 

Sir, these were some of the points 
on which I wanted to say something. 

Sbrl Yashpal SinP: What about 
Roorkee? It is the greatest centre 
of engineers. 

Shrl Sham Nath: In regard to level 
crossings; as I said, in ca 'e a State 
Government sponsors a proposal and 
is prepared to bear the cO!-lt of cllns-
tructlng required approaches in con-
nection therewith, the Railways would 
readily take it up and complete it as 
soon as possible 
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Mr. Deputy-Speaker: Dr. Aney. 

Slari B.. S. Pande;r: In the Fourth 
Plan, the hon. Minister says that the 
Railway Ministry ia going to get only 
Ra. 40 crorea tor extension. 

Mr. Deputy-Speaker: The hon. 
~inister will reply tomorrow. 

Shri IL. S. Pandey: I am paU.1..ug 
the question now so that he may 
reply to that tomorrow. He sa:vs that 
·Rs. 182 crores were cut and 1t will be 
di.1Bcult for the Railway Minister tu 
do the job of expansion satisfactc.rily. 

Mr. Deputy-Speaker: I will give 
him time to put his question tomor-
row. Dr. Aney. 

Shri Priya Gupta: Was this in-
trervening reply part Of the budget 
reply of the Minister? He is refer-
rilli to the bw:icet debates ai yester-
day, to tbe rpeech of Shri Jaipal Singh 
&nCi others. 

Dr. Ram Subha&' Sina'h: You can 
draw your inference. 

Sbri Priya Gupta: About the pro-
cedure, I wanted to know. 

Mr. Deputy.Speaker: He is inter-
vening in the debate. 

Dr. M. S. Aney (Nagpur): I am 
than.kfu.l for this opportunity to ma~e 
my observations in this debate. In 
fact I was under the Impression that 
with the hon. Minister's standing to 
give a reply to the debate, the debate 
was over and no other Member wouid 
hereafter be called. So. I thank you 
again for giving ml'.! an opportw1ity. 

In the first place, the time is very 
limited and I shall mention only the 
points. Firstly, I would refer to 
some -lines for the construction of 
which I wanted to draw the attention 
of the hon. Minister. In the prev1ouc; 
Railwav budget debates too, I had 
~· about them. While other spea-
kers generally ask for constructl<'n of 
new lines, I ask for the redemptiou ol 
the promise given to reconstruct ~-

Mne which had ·been dlsmantled by 
them, namely, the narrow gauge line 
between Darwha and Pusad, which 
was dismantled during the second 
World War. I was then a Member 
and asked them flrr a promise and 
they gave the promise that it would 
be the last line to be dismantled but 
I came to know later on that it was 
t~ ftrst to be dismantled and that it 
was already dismantled. Anyhow, 
there was the ururance that "''hen 
the re-construction of diemant'led lines 
will ibe taken up due priority v.;culd 
be given to that. The old corres1mn-
den0e was with me. I had that wr-
respondence with the Chief Commis-
sioner at that time. The Second Wal' 
has come and gone. I may tell you 
something more interesting. Ti:ey 
shipped all these materials, mamly 
the iTOn rails. But that ship n~er 
reached its destination. It sank. That 
Was the story of that line. [\;.')W a1l 
the other things are there. T:1 ·. • sta-
tiomi are there, the road is there. R ?·· 
peatedly, questions are asked and the 
amwer11 given are that the line was 
not renHUMrative and theretore, it 
would not be profitable to take it up. 
My question is this. Still, there a1·e 
records about ;t in the old GIP rail-
way files at Bombay. Perhaps, at first, 
for sometime, they might have fowtd 
it unremunerative. But on the other 
hand, in the whole of th!.:; tr11ct, the 
Darwha-Pmmd route goes through a 
most fertile 'lnl"., where there a;·~ also 
a large number of ginning fa::tol'it~
This region is growing more and more 
I onlv wish that the ·hon. Minister 
should find SOI"'!." time t-il viq t!;::11 
place and satisfy himself Rbout the 
necessity of rP~·llring this Jir,~. ll l•c: 
visit& the place, I am auite sure he 
will be convinc.cd. I want i.O bring 
this point to hi.~ pcrson~l notic·~. Thi~ 
is a 1ine of which a gift was made to 
the Government at a time of crisis. So 
gratitude is a1,;.; the1e, and f1''1I.ol that 
point of view 3lso that lint! ~hould 
be restored :~~ cn1ie1'ly as possible 

Then I c0m1• to .. notl1er lin.: wl.ich 
was promiP ~ •o b!> given. La..'ld wa~ 
also acquired for it, that is I.he Hl.t: 
from Amravati to Narkhed, which was 
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under contemplation. But the period 
of retrench.mint came in an1.i be:..iuse 
of that the project was i1ve11 up. 
Similarly, the project between 
Kandwa and Hingoli was also drop-
ped, but it was taken up later and 
Wlls completed. But the Amravati-
N arkhed fine was-not taken up at 
all. About this line, Dr. Punjabrao 
Deshmukh made a lon1 speech during 
the last oudget session. 1 therefore 
urge upon the Governme11t the neces-
sity of taking up the work. 1'1ar1'hed 
is a station on the Na1pur-Itarsi line. 
As it is, there is no connection ovt-r 
long distances in this area in the 
whole of the- four districts. The 
Bhusawal-Nagpur ime ia the only line 
existing now. The two lines which 
I just now mentioned would be the 
connecting links in. this area. Thouah 
it is a :fertile tract and is a grov.•ing, 
prosperous area, there is no odequate 
railway connection there. I U1er1:1ore 
request that the Narkhed-Amravati 
line may also be taken up and C'om . 
pleted soon. 

Having said thia muc:h about the 
railway lines of local interest, I pro-
ceed to make some other points. If 
you can give me about ten minutes 
more I would be able to cover those 
potnts. 

Mr. Deputy-Speaker: He can con-
tinue tomorrow. The House will now 
take up the half-hour discussion. 

18.58 bra. 

INDIAN AIRLINES CORPORA'l'ION• 

Shri Vldya Charan Shukla (Maha-
samund): Mr. Deputy-Speaker, Sir 
I rise to initiate a discussion on points 
arising out of the answer given on 
the floor of this House on the Vis-
count crash near Agra on th~ 1 Hh 
September, 1963. All the passengers 
abroad were killed and because of the 
nature of the crash, in spite of the 
thoro\lgb enquiry, no exact 1cason 
COUld. be determined why this crash 

•Half an hour discuuion. 

(H.A.H. Dis.) 
occurred. But Justice Khosla, a re-
t.ired Judge of the Punjab High Court, 
who waa aPPOinted as the court of 
enquiry reveals iu his report an as-
tounding and criminal negligence by 
the Indian Airlines Corporation to-
wards passenger safety in air travel 
in India. 

I will give you a few examples as 
have been reported by Justice Khosla 
in his report which has been laid on 
the Table of the House. Justice 
Khoala has mentioned that the snag 
reports whiCh aire given by the com-
manders of the aircraft and which 
a.re supposed to be attended to imme-
diately moat often not only go unat-
tended to, but are also suppressed. He 
has also given an instance here, in 
which a serious snag repurt was 
sought to be foreed and converted into 
a good report by the IAC, irrespective 
of the fact that this could have caus-
ed a major aircraft loss and accident, 
and loss of valuable supplies and 
parts. I would like to quote some 
passages from the Khosla report it-
1elf. 

Justice Khosla says: 

''With regard to the matter of 
snags, a m.o9t deplorable practice 
came to the notice of the Court. 
Copies of snag-sheets are .;ent lo 
the otftce of the Director General of 
Civil Aviation, and llOIDe offici.all of 
the Indian Airlli.nea Corpol"lltion made 
an attempt to suppress information 

and to 'doctor' the snag reporb". 

J'7 hn. 

It froe11 on to give H specific example 
of how thi.> waa done: This is the tes-
timony given before Justice Khosla by 
the Controller of Aeronautical Inirpec-
tion: 

"When our officer scrutini8ed Bn.g. 
16 form he found that two report~ 
dated lSLh and 19th were Dliaaing. 
He made a note of that on the note-
sheet as well as he rang up the 
Chief Inspector to forward Eng. 16 




